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BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE AT CHENNAI 

O.A No. 270 of 2024 

IN THE MATTER OF: - 

Tribunal on Its Own Motion Suo Moto 

Based on the News Item in Deccan Herald 

Dt. 19.06.2024 Titled “Karnataka Govt Okays 

Mining Near 1200 Tear Old ‘Temple scccssccsscscccovncs vvvecsnes Applicants 

-Vs- 

Central Pollution Control Board & 4Ors. ........ceeseeeeees Respondents 

COUNTER AFFIDAVIT ON BEHALF OF THE 572 RESPONDENT 

I, Dr. Nihildas.N S/o Haridas, aged about 40 years, working 

in the Archaeological Survey of India as Superintending 

Archaeologist in the office of the Archaeological Survey of 

India, Hampi Circle located at Hospet, Vijayanagara district, 

do hereby solemnly affirm and state as follows: 

1. I am filing this affidavit on behalf of the Respondent No.5, 

and I am duly authorized on this behalf, and I am conversant 

with the facts of the case as borne out from available official 

records. 

Wragg 
Rae = _.@ 

ch : : 
yore & NO ; : haeologist 

Gov. oF eee Superintending Arc 

area yaad Fae g 
Archaeological Survey of India 

gat tsa / Hampi Circle 

grate /Hosapete



2. | humbly submit that the instant O.A No. 270 of 2024 filed 

by the applicant lacks merits and not supported by true and 

correct facts. 

3. At the outset I deny all the averments made in the 

application and save those that are specifically admitted 

herein. I am duly authorized to file this Counter Affidavit on 

behalf of the Respondent No.5 in this Application. 

4. | humbly submitted that liberty is further craved in making 

further submissions or filing additional affidavit as may be 

required in the facts of the case subsequently or as may be 

directed by this Hon'ble Tribunal. 

Preliminary Submission: - 

5. I submit that the National Green Tribunal, Southern Zone, 

Chennai has filed a SUO MOTU case based on the news item in 

Deccan Herald dated 19.06.2024, titled "Karnataka Govt. okays 

mining near 1200 years old Temple”. The Hon’ble NGT has 

observed that the news item relates to the mining near_1200- 

year-old Kumaraswamy Temple in Sandur, Ballari district 

(Karnataka). As per the news item, the Karnataka government 

has recommended the first level clearance for a mining project 

near the Kumaraswamy temple. The temple is believed to have 

Superintending Archaeoiogist 

wes YaST TAaT 

been built in the 7th or 8th century CE, is a protected



monument under the Archaeological Survey of India (ASI), The 

news item states that the Karnataka Forest Department Yee : 
= _ 

requested "In-Principle (Stage-1) approval for mining a 70-acre 

forest area known as Kumaraswamy Betta. The mining 

lease boundary approved by the government is within 400 

meters of the temple, prompting concern from local activists 

and citizen. 

6. I submit that the NGT, Chennai has impleaded the ASI as 

also one of the parties and directed to submit the response/ 

comments in the form of affidavit at least one week prior to the 

next hearing which is scheduled for 03.01.2025. 

7. I submit that, The Parvathi and Karthikeya Temple also 

known as Sri Kumaraswamy Temple situated at Sandur Taluk, 

Bellary District (hereinafter referred to as the Parvathi and 

Karthikeya Temple) was built during the 7th to 8th Century AD. 

It has been declared as a Monument of National Importance by 

the Central Government. Notification (The Gazette of India. No- 

04 January 4,1954) in the Official Gazette, declared the 

Parvathi and Karthikeya Temple, Sandur extending to an area 

of 2.5 acres as a Protected Monument. Now, provisions of the 

Ancient Monuments and Archaeological Sites and Remains Act, 

1958 shall be applicable on that monument. A copy of the 

Notification is attached to (Annexure- R1). 

fae Tuasteg 

Superintending Archaeologist 

anda quae ae 

Archaeological Survey of India 

get tea / Hampi Circle 
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8. I submit that the Archaeological Survey of India have 

utmost respect for the Orders of the Hon’ble Supreme Court of 

India and have not contravened the Order of the Hon’ble 

Supreme Court in Civil Appeal No. 4823/2013 arising out of SLP 

(C No. 20180 of 2010), to constitute an expert committee in the 

year 2015 vide letter dated 22.12.2015 issued under file No. 

25/01/2015-M to examine the impact of mining near the 

Parvathi and Karthikeya temple, Sandur which was declared as 

a protected monument under the Ancient Monuments 

and Archaeological Sites and Remains Act 1958. (Annexure- 

R2). 

9. I humbly submit that to ascertain the feasibility of blasting 

for mining operation around Parvathi and Karthikeya temple, 

Sandur, National Institute of Rock Mechanics under the 

Ministry of Mines, Government of India undertook vibration 

study to establish the safe distance for the blasting as per 

DGMS Norms (Annexure-R3). 

10. I further submit that the cultural assessment study within 

the radius of 1000m on all directions around the Protected 

limits of Parvathi and Karthikeya temples were undertaken by 

team of archaeologist from 22.11.2019 to 24.11.2019 to find 

out any archaeological vestiges if any. 

11. I submit that the Director General, Archaeological Survey of 

India, subsequently constituted another committee vide letter 

sreiares Yaatiag 

Superintending Archaeologist 

ont wader Weer



with mandate to thoroughly examine the impact on eae 

activity near the temple premises (Annexure-R4). 

———— == 

12. I submit that a structural assessment study was 

undertaken by the Superintending Archaeologist in connection 

with mining activities in and around Parvathi and Karthikeya 

temple, Sandur from 30.01.2020 to 02.02.2020. (Annexure- 

R5). 

13. I submit that based on the report of NIRM, Structural 

assessment and Cultural assessment report of ASI, this 

Committee recommended for permission to issue license for 

mining activity by Government of Karnataka beyond 600 meters 

on all four sides from the protected monuments 

vide proceedings dated 29/5/2020 (Annexure R-6) and 

accordingly, permission was granted by the competent 

authority vide letter in F. No. T-19042/1/2020-M dt 

28.12.2020 (Annexure R-7). 

14. I further submit that an office order has been issued 

by RD(South), ASI, Bengaluru to take up the survey work 

within the radius of 600 meters around the Centrally Protected 

Monument, Parvathi and Karthikeya temple, Sandur to 

ascertain the encroachments and mining activities, if any, 

within the said area and to submit the report with supporting 

oH Se ~ ne corre 
Superintending Archaco: lagist 

Us qua Seer 

Archaeological Survey of India 

gait desea / Hampi Circle 

Franc /Hosapet 



documents vide letter 9/53 /2022-2023/RD(S)-816 

dated 03.02.2023 (Annexure- R-8). 

15. I submit that as per the Act 300 meters from the protected 

area in all directions will come under the purview of the Ancient 

Monuments and Archaeological Sites and Remains Act 1958. 

However, in order topreserve the cultural heritage and 

landscape which were noticed around the temple and to save 

the present temple, permission for mining activity was 

recommended beyond 600 meters from _ the protected 

monument. 

16. I submit that, meanwhile in 2022, A PIL W.P. No. 

25173/2022 filed before the Hon’ble High Court of Karnataka, 

Bangalore, and prayed before the court the continuous mining 

activity carried out near the temple has been causing severe 

damage to the temple structure, hence the mining activities 

regulated. 

17. I submit that the Hon’ble Court has sought the opinion of 

the ASI for a fresh impact assessment since no outside agency 

was involved in the earlier study. The Director General, ASI has 

accorded permission for a fresh impact assessment of both 

environmental and structural aspects with the help of NEERI 

and IIT Chennai wherein the NEERI will look into 

e hie and the T Chennai will be doing the 
SATO) WAS. 

‘diuatate Bi Notary Put aie Guaaisq 

' India. Superintending Archaeologist 
erate Gas ATT



vibration analysis of the blasting and its impact awa” 

monument. 

18. I submit that the study is in progress and the ASI would 

submit the outcome of the study to the Hon'ble High Court as 

soon as it is submitted by the concerned agencies. 

19. I submit that ASI has not accorded permission for 

any activities including the mining that would harm the 

existence of the temple and the environment around it. Mining 

operation is being undertaken beyond 600 m from the protected 

limit of Centrally Protected Monument Parvathi and Karthikeya 

temple, Sandur. Moreover, an impact assessment study of 

ongoing mining operation is also under process by two expert 

institutions of repute and the outcome of the same is yet to 

come. 

20. I submit that neither the State Government nor the 

Central Government has approached the ASI with regard to 

granting permission for mining within the 400 m radius of the 

Kumaraswamy temple at Sandur. At present it is going on ata 

distance of 600 m from the protected limit. 

21. In view of the above, I respectfully submit that this Hon’ble 

Tribunal may be pleased to consider the facts and submissions 

ea Yuaaiag 
Superintending Archaeologist 

aneit Yat Tae a 
Archaeological Survey of Incia wae Be = parts 

zeit ase / Hampi Circle 

Zia /Hosapete. 
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and O.A No. 270 of 2024 may be dismissed in the interest of 

justice. 

It is therefore prayed that this Hon’ble National Green 

Tribunal may be pleased to dismiss the above O.A No. 270 of 

2024 and thus render justice. 

Solemnly affirmed this 

the 11th day of March 2025 and 

Signed his name in my presence 

Sipennen 1 ; IFS acologist 
. ade ana Yeas Ae 

Archagclo ical Survey of India 

ADVOCATE: CHENNAI 
eran /Hosapete 

Solemniy affirmea and declarac
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piS TERED No. D. 22x 

The Gazette of ndia 
eet wok 

EXTRAORDINARY 

PART H—ASeostion 1 

PUBLISHED BY AUTHORITY 
eaten ere ten pec ae ee epee ncaa tote eens ~ Sas [SS — 

No.4] NEW DELHI, MONDAY, JANUARY 4, 1954 
se nn ann See re Ta eS eS 

MINISTRY OF LAW 

New Dethi, the 4th January 1954 

The following Acts of Parliament received the assent of the Preai- 
dent on the 2nd January, 1954 and are hereby published for general 
information: —~ 

TUE CANTONMENTS (AMENDMENT) ACT, 1953 

No. 2 OF 1954 

[and January, 1954] 

An Act further to amend the Cantonments Act, 1924. 

Be it enacted by Parliament as followa:— 

1. Short title.—This Act may be called the Cantomments (Amendment) 
Act, 1958. 2 

2, Amendment of section 2, Act IX of 1624.—In section 9 of the 
Cantonments Act, 1924 (hereinafter referred to as vhe principal Act),— 

(a) afler clause {i}, the following clause shell be inserted, 
namely !— . 

(Ga) “boundary wall’? means a wall which shuts on a street 
and which doas not exceed cight feot in height;*; 

(®) in clovse (iv), for the brackeiy and words “{other than s 
boundary wall nob exeseding sight feet in height and not abutting 
on 8 streef}”’ the brackots and worda ‘‘{other than a boundary wall)” 
shall be substituted. 

3. Omission of section 2A, Act IT of 19%4,—Seation 2A of the principal 
Act shall be omitted. 

{17} 
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20, 1 THE GAZETTE OF INDIA EXTRAORDINARY: — 25 

(c) in the entries under the sheading ‘Hyderabad State’ 
- and under the sub-heading ‘District Raichur’ the following 
entries shall be added at the end, namely: — 

1bA, Rock edicts of Asoka on two hillocks, known ag 
Gayimatiand Palkigundu. esas Kopba 

19B. Rock edicts of Asoka seco ° Maski’. 

“ {d) in the entries under the heading ‘Madhya Bharat 
tate’ — 

(i) entry 33 shall be omitted; 

(ii) for the sub-heading ‘District Gwalior’ after the 
entries under the sub-heading ‘District Dhar’ the sub-heading 
Thistrict Gird’ shall be substituted; 

(iii) after entry 97, under the sub-heading ‘District Gird’ 
- so amended, the following entries shall be imserted, name~ 
a 

“874, The following ancient and historical monu- 
ments in the Gwalior Fort— 

@) Badal Mahal or Hindols Gate . " ‘ » Grwalior, 

() Chaturbhu; ternple : . : : * Do 
Gif) Ganesh Gate ‘ ‘ * P : Da, 

(ie) Gwalior or Alamgiti Gate F ‘ r De, 
(2) Lakshman Gate. . F 4 F ‘ Do. 

(oi) Mansingh’s Palace - ‘ 4 ‘ , Do. 
(if) Rock-our Juin colossi en . ‘ Do. 

(witl) Sas Bake temples ; ; é ‘ Da, 

Gx) Teli Ka Mandir. ? . ‘ : Do. 

(x) Unwell Gate ¢ ¥ i * : De, 

97B, Tomb of Abul Fazh......ccecsssececsveetAIREL” 
(iv) the sub-heading ‘District Gwalior’ after entry 104 

and the entries under that sub-heading shall be omitted; 

(e) in the entries under the heading ‘Mysore State’ and after 
the entries under the sub-heading ‘District Bangalore’ and before 
the entries under ‘District Chitaldrug’ the following sub-heading 
and entry shall be inserted, namely:— 

District Bellary 

8A. Parvati and Rartikeya temples * . F ~ Kumoertswami betta, 
Sanduz.* 

(f} in the entries under the heading ‘Rajasthan State’— 

(i) for entry 36, the following entry shall be substituted, 
namely :— 

“88. Baoris old locally known as Hadi Rani Ka 
FE, es ceneee es sesenees ienidlnan usa Todaraisingh”; 

\O 





EF Cor gree emyey nye 

Sel ites Directoy Merumentell 

PL No, 25.01.0015-M 
Archaeological § 

td: 4s} apo is 
path, Nee Dethi 

Grdor 

Wid a View te exumiiive thie issie uid ta tesese Hie tmpuel ot mining activi gay 

around the Parvathi and Karthikeya lenple. Sandur tiear Hospete) , Gellar gisniet. the 

Hoa ble Supreme Court of india his asked to-conslitute an expert conumittes. 

The new expert commitice 4 group will examine the impact of neiag er the 

monuments declared as profected under the 1958 Act and fake necessary cemedial 

MeIsures. , 

The Composition of Commuitiee is as under. 

i Smi. Satvabhama Badrinath. RD. South ASE 

iL. N.C. Prakash, Dy. SA (thinipi Mini Cireley, AST 

ii, - Direster (Department of Archeology. inst of Kaniutahad 

iv ss Shri Reshava, SA. (retired) ASI , 

“ ape a » ¥ ene age ht pike thas e oft ots disea #44 fetired offivers. uf the AS! boll be pul coms exanee as por cligiulls fiw utiemdtng ths 

mecting in addition to loenorariun. 

This issues with the approval of Director General. ASI, 

ET EAT 

Director (Monut 
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Speed pest ALA 

Ene GOVERNMENT OF KARNATAKA 
I 

' No.DMG/MLS/ASI/2018-19 Office of the Director 
Department of Mines and Geology 

‘Khanija Bhavan, Race Course Read 
Bangalore-1, dated: 12.03.2019. 

To, 
The Director, 

Directorate of Archaeology & Museums, 

Government of Karnataka, 
Karnataka Exhibition Authority Complex, 
Mysare-570 010 

. Sir, ee fs ‘ ‘ 
Sub: Proceedings of the State Level Empowered Coimmittee meeting 

held on 02.03.2019 - Final report submitted by NIRM related to 

study on the impact of mining en the historically protected Sri 

Kumarswamy Temple- reg. 
RRR 

Please find herein attached the copy of the proceedings of the State Level 

Empowered Conunittee meeting held on 02,03.2019 and final repori submitted by 

NIRM related to study on the impact of mining on the historically protected Sri 

Kumarswamy Temple. You are- requested to finish opinien/comment/ 

suggestions on the report submitted by the NIRM to this office earliest. 

_ Yours faithfully 
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~ Proceedings of the State Empowered Committee Meeting held on 02-03-2019 

-at Vidhawa- Soudha, Cuaired by the Chief Secretary, Government of 

Karnataka. 

List of officers present in the meeting 

No | Designation of Viembers/Invitess No | Designation of Members/invitees 

a | hist r Secretary, Govt. of Pnrrstabe | 7 | Director Mines & Geology 

: F Additional Principal Chief 
2 | Principal Secretary Finance Dent x | Consexyator | 

3 { Principat Secretary C & I | 9 | Dr. Venkatesh, Director WRN _t 
4 Principal Secretary Law & Parliamentary 10 | Regionsl Manager IBM 

Afvairs s 
5 Shui. Vijay Kumar Gogi, F rineipal 1] | Regional Manager MBCL 

Secretary Envy. : 4 
6 _| Secretary C &I 12 | Shei. Yuvaraj Sr. Geologist 
or the outset, the Secretary. C&T Ww eicomed the Chairman, Meiabers and invitees fo the 

medtng. ie highlighted ihe-issues related to minting optearions, explorations aid 

broposed auction of new sas sai sequested the Chairman to proceed as per the 

agenda 
and Principe? —— BEE on deave, io ie 

jeesfed Princival Secretacy Env. 

ge several issues tn “be addiesect 

ith CCH GLK). 
2 a - . = . } 

Agenda No. i: Confirmation of the proceedings of meeting held on 14.32.2018 

DECISION: Commitee confirmed the proceedings of the meeting ield cu 

“Eh E22018. 

Agenda No. 2: Action Taken Report (ATR) on the Proceedings of the Meeting | 
| eid on E492 2088. | 

| = : ‘ . Decision ofthe Decisions of the meeting held on | - a 
14.12.2018 Achon Taken | Meeting held on 

— 02.03.2019. 
Agenda No-J(2): It was intimated to the . 
Committee that a copy of the map and report | The subject was |Decision -recorded at 
farnished by the technical committee was | discussed in the regular Agenda No 3 
sent to the KSMCL and comments of the | regular agenda No- 

| KSMCL is placed in the agenda note for kind | 3, : 

perusal. Decision: The committee resolved to 
| discuss the issue in the regular Agenda. 

a2 ; — ofthe — 
Decisions of the meeting held on darian Takk Rtnsteine frske 

‘ ice cuon Paken : seting hei on 14.12.2048 
02.03.2619. 
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Agenda INo-2(3) It was intimated to the 
Committee that in previous meeting it was 
decided to hold forest review meetings 
regularly on 3 and 18° of every month to 
expedite pending forest clearances. It was 
informed in the meeting that meetings were 
held in the month of October, 2018 as 
scheduled and only one meeting was held in 
thé month of November, 2018. The progress 
of follow up of forest clearances in case of 12 
Auctioned C-category mines in Ampewure-A3 
was perused by the Cormmittee. 

Decision: The Chairman of the committee 
expressed his displeasure for not holding :the 
meeting regularly and instructed to follow it 
strictly in future. The Committee noted the 

present status and requested Forest Dept. to 
| expedite the process and alse intimated the 
PCCF to issue circular with regard to the 
uploading/ submission of documents by user 
agency as per MoBF suidelines. Further, the 

Chaiman directed Ferest Dept and DMG to 
convene a mecing on 15.12.2618 and discuss 
about the procedure and also speed up the FC. 
pending proposals. 5 ’ 

held on 15-12- 
2018 at Aranya 
Bhavan. All 
pending issues 

were discussed in 

the meeting in 

detail. Proceeding 
of the meeting is 
enclosed as 

Annemure- 1}, 

Further, a meeting 
was held = on 
31.01.2019 under 

the Chaimmanship 
of ACS, Forest at 
Vikasa Soudha, 
Bengalairu to 

review the pending 
PC proposals of 
raining projects. 

jexecution of 

Comunittee took ne*> of 
the’ proceedings ~f the 
mesting held on 
15.12.2018 by\-PCCF 
Forest, Secretary C&I 
and DMG to discuss 
about pending FC 
proposals and to adopt 
simplified procedure a 
speed up PC clearance. 

The _ Committee 
expressed its concemed 

about the delay in 
disposing the - mining 

proposals by the Forest 
Dept at field level and 
instructed the Forest 

‘Dept to expedite the. 
cases oon, 
specifically auctioned 
‘C” oategery mining 
blocks and the 
proposals of Central and 
State PSU's. 

priority 

The Committee also 
intimated Forest Dept to 
guide User Agencies 
(WAbidder to fill 
correct information in 

the application covering 
the entire requirements 
to avoid delay rather 

} than returning 
application back to the 
UA. 

Further, the Chairman 

intimated the Secretary 

‘C&! and DMG to hold 
regular monthly review 
meeting with 
leaseholders/suceessful 
bidders to -oxpedite 

lease 

Agenda 2(04-05) 
| The issue of forest clearances including FRA, 
which was. placed at Annexure-A3, was No: action 

agreements. 

pertsed by the committee. necessary 

Page2ofg- Le 
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Decisions of the meeting held on 

14.42.2018 
Action Taken 

| Agenda-2(06) Annexure-4, Le., the status of 
| exploration of leases expiring on 31-03-2092 
jwas perused by the Committee in detail. 
was intimated that out of 45-leages: 

of MEL is under 

not finalised ¢ 
segs (4) i 
completion 

a 
& 

-plansing ta SHITuEE to 3 Re 

| Deemed extension of lease period in re ae 
scrutiny @) 6 leases are 

technically not ihasible duc fo less exte: nt an 
) poor quality of ore (3) 5 leases ba 

uc {to interstate 

uid, Fy 

leases exploration is nea 

(3) 4 leases of revenuc/fc 
land is beitig-cuatrusted f 
NMET funtis (4) 4 laas ses ar forest J 

Or explores Tow ik 

RCT: the 
Ake pie 

20 

It 

Foret eT eg 

ing 
A 
& 

se 
a 

under State budget (7) 13 Jeases exploration’ 
requires forest clearazice. 

Beeision: The commities noted the x: 
aud instructed te 

pendmg leases 
How ble Suprem 

conmiiiee | 

forest cleazances. 
instrecied 

finatise the boundary 

et [ne besed 
ie oS —.) 

® Cowt Order. Pertire: 

Meu ak be As 

io expedite pending } In 

| Depattment has 

india 

lessses reviewed 

the i the 

Forest 

arid 

written a letter to 
PAvIE 

Me sOuoE, 

Gevertimiant of 
ACS, 

Forest Department 
and soos Forest | 

Deparinient to 
& etd ‘fhe FC 

proposals. Also, 

the Director, 
Department of 
Mines and 

Geology has 

issued notices to 
the lessees to 

follow up with the 
cases and also 

requested 
| concerned 

authorities to 
jexpedite the 
process of 
clearances 

| After 

Decision of the 

Meeting hela on 

Q2.03.201 9. 

The Secretary C&il 

Dept. explained the & 

status of working and 
king mines i ne wo 

detail. The Commitee. 

verified stage, of each 
pending PC 
case by cass as per 
Annexure=2 sity osed fo 

pagenda. The DMG and 
.. — a y = i 

CCF GUR) famished 
%. Bs, cae cee 
his Lomniies 
Saga, aa Aa eg miintormation about the 

stage of pendepey ei 
necessary ' details. 
Updated information 
provided in the necting 

by forest Deparinent is 

enclosed ie ins 

proceedings BE 

Appendi-l. -3 

The DMG intimated in. 
the méeting thai out of. 
34° cases listed in 
Asnexure-2 

surrendered 
bearing ML. No. 1710 
and 2517 will be 
cropped based on- poor 
resources. FC proposals 
for remaining 32 leases 

are immediate priority. 
detailed 

discussions, the delay at 
DCF level was. viewed 
seriously, the Chairman 
informed Forest Dept to. 
expedite the 32 cases on 
priority and review the 
progress regularly every 
month and submit. the 
complHance {fo the. 
Committes. 

Tt was also informed to 

the ' Secretary, C&I to 
| convene meeting at his 

proposals ; 

nu, hve ‘ 

leneme f 
i@ases 
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In SLP No. 7366- 
67/2010 Surveyor 
General of India 
filed final report 
demarcating the 
boundary between 

level with lease F ‘des | 
to expedite the r cess. 

Ths Committee decided 
to write letteryfo the 
Secretary, Home 

Affairs, GOI and the 

Surveyor General of 

'| Decision: Thé Committee noted the pr ogress 
achieved by the 

the states of|India to complete? 
Anchia Pradesh | boundary markings 
and Kamataka on | early. 
47.09.2018. 

Ageuda-2(07) The status of exploration | Status of| The Secretary C&l 
works undertaken by MECL under the} exploration given | intimated that the issne 
finance of NMET fands was perused, CMD 
who was present in the nieeting explained the 
status of exploration works in detail. - 

! ‘MECL in respect ‘of 

exploration undertaken ftom NMET fun ds, 

in Annexure-3 

| Statas of FC proposals 

‘in respect of exploration 

of NPV payment was 
cleared in the previous 
meeting, accordingly dil 
pending NPV pay ments 
have been made. 

The Committee took 
note of the Status and 

NPV. payments and 
informed the Forest 
Dept to review the, 

works in the monthly 
meeting, 

| by the Commitiee. The CMD of MECL was 

‘taken. During the course of discussions, it 

was noticed that GSI and. MECL are carrying 

Asenda-2{S) The Status of exploration works 
vndertalcen by GSI and MECL was perused 

present in the meeting who intimated that the 
exploration works cannot be continued for ih 
eason that the Ministry of Mines; Govt. or 

India has not sanctioned NPV amount so far, 
for the reason that the state is beneficiary of 
exploration work once block get auctioned. 
The Secretary C & I referred a letter at 
Anunexure-5 written to the Secretary 
Government of India regarding payment of 
NPV and other forest charges in respect of 
the exploration blocks entrusted to MECL 
and GSI. 

Decision: The Comumitiée noted the action 

out the exploration activity on the behalf of 

The decision of the 

SEC 

coimmiunicaied to 

MECL.& GSI and | 
asked ta submit 

NPV bills for 

an payment. 
MECL has 

produced a bill of 
Rs.64 lakh, and 

GSI informed that 
bills of Rs.1.24 

crore in case of 
two mines will be 

submitted shortly. 

Committee noted the 

action taken. 

State Government ' and hence ACS, Finance | 

‘ Pagedofia 9°. Hye, 
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| Depart tment expressed his opinion to pay 

| NPV and other applicable forest charges for 
—— from 

: NMBT. 

NPV and other Forest Dept. charges subject 
to recovery of the cost from the successful 
bidders. After detaiied discussions and 

deliberati Hons, Commitice eareed to pay the 

State Budget su 

i Additional Seenca: 

| submified that out of 8 C category mines pa 

a
y
 

‘Vhe Secretary C & 

five block ta —_ te pecelved 

in ts | 
ae 3 numbers of bids. The sub Bject was 
deliberated in the previous mesting put ie | ca 

+ a rt auction ha reith 

ihe Tosérve dw 

= 
ny

 
tn
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phase of auction ig nsaeusions be i ¢ 

with Mineral Auetion Rules 2015. NIT v 

issued on 26-09-2018: Kiurioskar Ferrovs ia 

d. quoted highest for ML No.2566 and Mis 

outers iy 

see ispat quoted highest for ML.2185A, 

accordingly they were doin as preferred 

bidders. Required minimum two bids 

not received im case of ME. 
time alsa, 

annulled. 

The Chaitman asked about the probability of 
pulling lo auction the anoulled bid again. The 

Technical Committee and DMG replied that 
there is no response even after putting the 
Taine im to auction at fourth time and 
suggested to drop the process for further 
auction, 

WETG § 

No. 264) second 

hence auction Process was | 

Nane & ML NO Bidders IPO-FPO 

M.Chennakeshaya LAISW = Steal | 36.4 36.7 
Reddy, Shri Lakshmi |-Ltd Ye 
Narasimha Mining Co | 2-Kifloskar 

ML 2566. Extent 7.5) Ferma tnd. 

HA, reserve 3.17 MMT} Ltd 

M. Svesniyasaly . ML ISWS Steel Lid, | 3536 FPO 
412631], Extent 75.14 |-only . phy ‘sical No FPO. 

LOl issued to the 

successiul bidders 

on 67-01-2019 as} 
per the 

seneditie, 

bid | | 

Committee noted 

ction taken. 

the 
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Mineral & Miners | t.Hothur 35.0-3%.| 
|| Traders ML Ne.2iB5A, | ISPAT Pvt. i % 

4442 HA, Reserves | Ltd 
9.924 MMT 2ISW Sreel . 

| Ltd. : ye 

Dezision: The Committee noted the auctioz 

proceeding 

Agenda -3 Exploration in Haddinapade |The draft cabinet; The Committee noted 
area and auction of new blocks._The State} note prepared and | the action taken. | 

Empowered Committee on 19.09.2018 has | SHbmutted = for 
directed the Technical Committee of the clearance oS 

Department of Mines and Geolosy to submit finance 
| Vepartment o and Geology to submit department. 

its technical justification and 

recommendation based on.the proposed map 
which was discussed in the meeting. Based | 

on the decision of committee a copy of report 

furnished by the technical committees was 

gent to KSMCL along with prop esed map for |: 

its comment on 06-12-2018. The KSMCL 

furnished its comments on the report 

furnished by the technical committee, 

which is circulated in agenda note as, 

Anaexure-2. The report furnished by the 
technical committea is also circilated as 

| Annexure-6. A brief gist of the opinion and 
justification rendered by the Technical | 

Committee is as follows: 

© Yo win the ore blocked in the UPL 
(ultimate pit level) and also to” 
provide adeguate area for 
dumping to carryout systemi¢ and 
sclentifie mining in the existing - 
lease avea and also additional 
area to be granted, provides more 
production capacity of KSMCL. 

© The remaining area proposed for 
auction will fetch increased 
revenue to tie state e-eheguer, 
The subject was placed before the 

Committee, to take decision to reserve 160 
Hectare of forest land in Haddinapads area to 
KSMCL as proposed by the technical 
committee. The Technical Officer of the 
Dept..of Mines and Geology explained the 
Committee that, the proposed area is adjacent 

‘to the KSMCL mining lease No. 2629 as per} - 3 ‘ae 

Page 6 of id Obes 
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| dated 22.48. 2038 with the reasons \ 

| sufficient dump area for the mit aing waste that 

ihe Mining Plan of KSMCL, ML No.2629, 

the existing leased area is enGrely cccup pied 
“y by tninetalized zone and there is no adequat 

| space for waste dumping, and in order to have 
a waste dump, non minerelized zone is very 
gad required. The meximum ore io be 
xtracted is blocked in the Uimate Pit Limit 
and in order to extract the samé (ai tis western 
honing of the leased area) an area of $00- 
700 metess lateral ewtension is required 
beyond the lease towards the west for 
systematic and scientific extraction of ore. 

Further, he continued and explained to 
the Commitiee, that KSMCL submitted a 
proposal io enhance the production thmit 
which was turned down by CBC in its letter 

Une, A is 

KSMCEL mins MEL No, 2629 does noi nave 

mangt wil be genéraied consequent to the prosuse 
enhances quantity of iron ore. 

DECISION: 4fer detil discussion 

detiberations, the Commntttes decided te vince 
ibe matter before the State Cabinet as che area 

proposed is partly outside the anelied Ga bY 

meeting held on 24-02-2018. 

KSMCL which was approved ii the Cabinet | 

e
e
e
 

e
e
 

eee 

j the Secretary, C&I explained 

|and Manganese ore’ in respect of 5 blocks 

Agenda-4 Progress of exploration by 

respective ageucies and preparation of 

action plau for the auction of new blocks 
the status of 

exploration undertaken in forest land for bron 

entrusted to GSI was reviewed. 
Status of exploration undertaken in forest 
Jand for Iron and Manganese ore in respect of 
3 blocks entrusted to MECL was reviewed 
In respect of following newly identified 

blocks, MECL _ started 

exploration work. In case of Haddinapadde 

preliminary 

hence MECL has not started explotation. 
Location of the biocte _ | Proposed | Bat Cost of | 

extent (in | exploration 

A meets was 

held oon 18-T2- 
2018 chaired by 
PCCF to adopt 
simplified 
procedure for 

getfing faster 
clearance. List of 
peading forest 
clearances 

enclosed ' in 

Annexure-3 

-block extent proposed is not yet finalised, | 

Ty i Ha) Beis Ce’ 

possible. 

The Conmmitiee took 

nole OF the action teken 
and -glso requested 
exploration apency, 
Forest and Mines Dept 
to expedite the process 7 
and complete 
exploration as early a8 

Decision with regard to 
auction of new blocks is 
recorded in the regular 

Agena No 04. 



+ i ty ares abt 27s 1S. | 

Subbareyanehalii village. | (tentative) 

| Sandur taluk Ballari District id 
The Secretary C&d sequested special invitee 
CMD, MECL to brief about the exploration 
status and also any assistance from the State 
to complete the exploration works as early as 
possible. In response, CMD MECL gave 
brief account on the mineral wise Exploration 
work being conducted by MECL in. the 
different blocks (total 8 blocks) entrusted to 
MECL in Karnataka State. . 

The status of exploration work by MECL is 
Pm HT = as follows: 

iron Ore: Total five blocks are entrusted, out 
of which in’ one block viz. M/s 
RMML (M.L.2010) is funded 
under NMET and remaining four 
blocks viz. Kumaraswaniy, 
Donimalai,  Eitindhatti and | 
Dharmapura are funded by the 
State Government. 

Tn RMML -black, Stage —-I Forest |}. 
Clearance has been obtained and 
formalities for stage —II forest 
clearance is under process. 

In respect of Kumaraswamy & 
Donimalai #§ Range blocks, 
preliminary work (Geological 
Mapping & Survey) is completed. 
Filed Form C for Forest Clearance. 
For the two blocks viz. Ettinahatti 
and Dharmapura in Sandur Taluk, | 
Ballari District, Revised Techno- 
Commercial offer to be submitted 
by MECL. : 

Limestone: Two blocks approved under 
NMET viz. Diggaon. and Udapi in 
Gulbarga district, the exploration 
work bas been taken by MECL.] 
The Survey and Geological work 
is in Progress. : 

; “ 
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Regional Exploration (G-4) level for 
An, Cu, Pb, Za, Ni, and Co in 
Ranibennur block (Bleck ID SR- 
EAR-O8}, District Heveri and 

Davanagere, Geological mapping 
and sampie collection has teen 
completed and analysis of seniples 
is in progress. This work is 
entrusted under NMET. 

tegardimg jong processing tims required for 
obtaining forest clearance for exploration 
project and suggested for simplification of 
procedure involved: in getting forest ! 
clearances. He also opined that he would | 
provide @ list of activity that needs to be 
followed for FC with possible intervention to 
expedite the whole process. i 

; 
Cha ateatie ek SPSy oe er em fete at ce fey : 
Weeision: The Coomaitter tock note o! Tet 

aimee 3 We ake och Po iemaae Toe ett yee Tee 1a ee a 
Sats OL exploration by @Si and MCh. j 

| Aver detailed discussions.and deliberations; | 
Committee informed, the Secretary, C&I.! 
DMG, Forest Dept and Exploration agency to 
submit the proposal for simplification of FC 
for exploration and also informed C&IV/DMG 
to plece the blocks which ere ready for 
auction along with schedule of auction. . 

(RMDC) 

| NMDC to execute the supplementary deed 

Agenda-5 Issue reiqgted. to extension of 
iniaing Tease Ne 2396 held by Nation 
Miners! Development Corporation 

The Secretary, C&I explained the Committee 
that, the State Cabinet has approved the | 
proposal for extension of mining lease for a 
period of 20 years w.ef. 04.11.2018 in 
respect of ML No: 2396 held by M/s. NMDC 
Limited, subject fo payment of 80% of the 
average sale value published by IBM ftom 
time to time on dispatch of iron ore being 
payable along with the royalty and all other 
applicable taxes. Accordingly, informed 

for extension of mining lease deed to avoid 

(by 

arguinents and on 

after hearing both 

WP No. 
SE514/2018 filed 

NMDC was 
heard at length. 
Leamed Advocate 
General had 
argued the matter 
ang concluded the 

behalf of NMDC, 
Senior Counsel 

Mohan Parasharan 

concluded 

arguments and 

parties at length. 

| 2396 held by NMDC. 

the |. 

the Hon'ble Court 

Committee took note of 
the status im the Hon'ble 
High Court in respeet of 
further extension of 
lease period of ML. No 



take further necessary action, without further 

delay, to protect both the revenue to state 

arse. ior and smooth supply of raw material 
to the mincral based industties. 

‘He continued and informed the Committee, 

that, a meeting was convened on 14.11.2018 

under the chairmanship of Hon'ble Chief 
Minister, Government of Karnataka to 
withdraw the order of imposition of premium 
for extension further 20 years of lease period 
in respect of mining lease No.2396 held by 

NMOC. After detail disctissions snd 
delibeyations, it was decided to seek the 
opinion ef the Advocate Geneval on ‘the 
imposition 80% of the average sale price 

} published by IBM for the respective month 
under Rule 3@) of the Mineral (Mining by 

Government Company) Rules, 2015 and alse 
on the opinion given by the Law Department 

of the State Goverament. Accordingly file has 
been submitted to Advocate General. 

i Deeision: The Committee tock note of the! 

above, since, a communication has already 

been sent to NMDC for execution of 
supplementary lease éeed. The Seoretary, 

C&l informed the Committee thet a detailed 

agenda will be placed in the next meeting | 
about this subject. 

mining — deed, the State Government will | 
arises at the time 

of areiuments. 

a) whether State 

can levy any fee, 
offer, condifion . 
contrary to Section 

é read with 
Section 8A(S) and 
Section oS of} 
MMDR det, 
invoking Rule 3(2) 
b} whether NMDC 
kas any vested 
right over the-area 

afer expiry 

mandamus jor 

extension from th2' 
Hon ‘ble Court. 

of 

‘lease to ‘seek a 

Status of exploration ef blocks which are 
due to expire on 31.03.2920. The Secretary 

| C&I explained the Committee that, State 
Level Technical Commiftee constituted. by 
Government of India, has recornmended 
exploration in respect of 33 mining leases, 
out of 44 mining leases expiring. on 
31.03.2020. He continued and informed the | 
Committee that exploration work ia case of 
12 mining leases is nearing completion. The 
State is planaing to propose the exploration in | 
respect of 4 blocks under NMET and also 
planning to entrust exploration im another 4 
blocks to MECL under, State budget. 

) Remaining 13 lessees have not carried out 
exploration as per pute 12(4A) of MCDR 

‘fhe latest satus ot 

exploration -is 

given in 
Annexure-3 

_ | for auction and 
_[ blocks likely _ 

Committee noted the 
status of FC for the 
purpose - of farther 
exploration and auction 

jin respect of mining 
leases expiring on 
31.03.2020. 

Secretary Mines and 
Director, Mines and 

| Geology, informed the 
conumittes thet 4 blacks 

as mentioned in the 

Agenda TNo. 4 are ready 
7 more 
to he 
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Qe. 

-and most of the lessees have requested to 

| deliberations, 

C&I/DMG to prepare auction schedule for 12 

| 31.03.2619 so as to enable to put for auction 

Amendment Rules as the said leases are idle 

expedite for PC. 

Decision: After detailed discussions ahd 
Committee informed 

mines and place before the Committees in next ! 
meeting. Further, in respect of leases falling 
im forest aree, asked the Forest Dep: to 
expedite the FC proposal and also te fiame 
the guidelines as per FC Act and MoBF 

guidelines to complete exploration by end of 

on 01.04.2019. Further, Committee. decided 
that in respect of leases expiting on 
31.03.2028 where exploration works arsio be | 

£ irs SPV ote mene, if enwusted ender NMEBT, requested Seczeiary, 
C&I to take necessary action. 

ready for auction by 
June, 2019. 

It was instructed in the 
meeting [te expedite 
exemption U/s. 4{g) of 
KYPP Act for hiring 
Transaction Advisor 
and e-auction platform 
fom MSTC without! 
delay, 

pending cases early. 

Steins of working and semaverkice 
categery A and & mining leases 

The Sesetery, Cé&l Dept informed the! 
Committe: about the. siitus of AER 
implementation and production of iran are in | working 
tespéct of category ‘A’, “B’ and *C" category | pending 
mines as follows; 

leases including all A, B. and C category 
mines. Forty leases implemented R & R| 
works satisfactorily and complied all the | 
conditions stipulated by the Hon‘ble Supreme 
Court in its order. dated:. 03.09.2012 & 
28.09.2012 and resumed mining operations, 
Remaining Lessees have not complied: the 
said orders hence Monitoring Committee not 
allowed the mining operations in 

Decision: After detailed discussions and 
deliberations, Committee informed the 
Secretary C&I and DMG to place the présent 
status of working and non-working. and 
reasons for not working mines in the next 
meeting. The Chairman further intimated the 
Secretary, C&] Department to dispose | 

. enclosed 

R&R plans approved for 122 mining | Aunexure-4 
l
i
s
 

a 

The Committers perused 
the detajis provided in 
Annenure-4 
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The Seccetacy, Cl Dept subnaitted the Committee that, as per ihe decision 

vf the State Empowered Committee meeting held on 14122018, a draft Cabinet. — 

> note to xeserve 160 Hectare of forest Jand in Haddinapade area im favor of M/s 

KSMCL as proposed by Technical Committee and its justification zeport along 

with map is circulated te Law Dept. Finance Department and to the Hon'ble 

Minister for Mines Department to record opinion on 31.01.2019, The Law Dept on 

19.02.2019 recorded its opinion and other opinions are awaited. 

Decision: After detailed Giscussion and deliberations, the. Committee 

requested Finance Dept to record its opinion and send the file to C&I Dept and 

‘Seoretary, C&I to pursue the matter so a5 fe place the proposal in next Cabinet 

Meeting. 

[Agenda No: 4 Auction of blocks durtag 2019-20 se 4 
’ The Secretary C&E placed action plan of the Dept of Mines and Geology for 

uetion of new blocks during 2019-26 and below four Iron Ore blocks and two 

Lime Stone Biocks are ready for auction. 

| eh Name and address | ME |] Area in | Bites Resérvat 
sipteset 1 Lessee Na, | hectares Catesory orm 1 ty MME 

Chitradug oe Enterprises | o34g | 103.91 A Wotkdng | 55.90 

a wathné yan — “= : wae = Bellary a a 353i | 36.50 B.- | Working} 03.75 - 
sls “ i = . 

Beliay | NasyanaMinssP. | i602] 10927 | - B | Working | 23.22 

Belly | Ova Transport | 9939 | 44.28 B |Working!) 13.38 
Lime Stone Blocks (Explored by GSD 

Gulbarga | Kannur Block - 4. 589 - a 382.21 
LOSK 

1 Sy New ' 
Bagalket | Hanameneri Block i 208 - Block F355 

The Secretary, C&I submitted that four iron ore blocks expiring by 31-03- 

2020 are ready for avétion. He further stated that Kamataka State is the first Stat 

in the Country to auction leases expiring by 2020, well ahead of schedule notified 

by the Ministry of Mines..He further stated that this NIT will be issued for these 

blocks within one week, as KTPP excruption is already obtained for Transaction 

Adviser and MSTC for c-auction platfonn. . 

In case of two lime stone blocks, where reserves are very high, the Tender 

' Documents will be furnished before the committee in-the next meeting for approval 

ag these blocks are in patta land. Thtee options are to be explored 1) to acquire 

patta Jand from farmers following land acquisition procedure 2) at, the tisk of 
“ Ab 
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snccessful bidders to get the consent of the land owner consent for outright 

“purchase or for 30 years lease 3} or revenue sharing with the farmers with a 

condition to return the land back to the farmer after lease period. 

Decision: After detailed discussion and deliberations, Committee _ accorded 

approval fo auction four blocks end to issue NET. As far as two lime stone blocks 

are concerned, it was decided to prepare proper bid documents, keeping the interest 

of farmers as a focal point. 

Agenda No: 5 Discussion about guidelines issued by MeEF for prosvecting in 

respect of Forest land. 

The Secretary C&I department placed the svidelives issued by the Ministry 

of Mines vide letter No. 5-3/2007-PC dated: 24.12.2018 stipulating the norms for 

Survey and Investigation (Prospecting OF oves) on forest land an d requested Forest 

Dept whether prior ay patay al dcided ¢FC Acs ig reguired in case 25 boreholes driited 

in the lesser extent Say Ons Sq kin as in the mvidelines it was not mentioned about 

h : 2 tt eghejeain ota Bes the prorate besis of distributh Gort Gorehciss in 7 dq Rm, 

Decision: Forest Dept subrait med £ 

erate! alsa. Afier ¢ detailed discussiod and aciberstions t nities dienes 

the guidelines i issued by the dénartment. 

| Agenda No: 6. Mining Activity it the vicinity of Sri Karthikeyas Temute 

The Secretary, C&I Dept brought to the notice of the Committee that, two 

auctioned “C’ category mines namely Hothur Traders ML No.2313 and Karthikeya 

Traders ML No. 2559 are in the vicinity of protected monument of Kerihileya 

Temple. The matter was bought to the notice of CRC before putting them to 

auction. At the tintse of issue of NIT necessary conditions were imposed to 

safeguard the interest of the temple as per the directions of CRC. He continued and 

submitted that, the Hon‘*ble Supreme Court order dated 01.07.2013 whichis as 

“under: ; 

Committee appointed by this Court vide order dated 26.4.2011 shall 
undertake similar exercise in respect of other protected monuments in 
the State in whose vicinity mining operations are being undertaken and 
submit report to the State Government within a maximum period of nine 
months. The State Government shall release a sum of Rs.30 lacs in 
Javour of the Committee to meet the expenses of survey, investigation ete. 
Ihe report submitted by the Committee shall be considered by the 
Government within next hyo months and appropriate order be passed. 

Ob 



- study report relating to impact of mining ‘abtivities on histories 

P apiece’ Pargt ery iif#ergs vil fo eva sine ‘fie Lec f ay Nunes Osi tore’ 

monuments declared as predecinil sicoreonuais under the 1958 Act and ' 

take necessary remedial measures. a 

Ta compliance to the above order, the Secretary, C&] and the Director, 

Mines & Geology conducted me etings on 09.02.2018, 20.02.2018, 13.04.2018 and 

22.96.2018. A meeting was also convened with CEC te review status of the ASI 

of iy protected 

monuments particularly relating to Sri Ramaraswemy Temple in Swamymalai 

range, Sandur taluk, whith is long pending in spite of follow up of action. Hence, 

requested, NIRM to conduct the study and submit report. Accordingly, NIRM 

submitted report on 28.02.2019 which is placed at Aunexure-6, 

The Divector, NIRM explained the meéthodology.and as per their stu dy i ig can 

be observed that all blasts were conducted beyond 800 Meters from the 
Kumaraswamy temple. The + vibration from these blasts attenuated to below the 

permissible iimit of 2mm/s at distance of 330 Meters and beyond fom the blest. 

onsidering this, NIRM concluded that blasts can be carried out safely in the mines 

beyond S00 Meters from the Kumaraswamy temple complying to the pexmissible 

Mit of 2eam/s. 

Decision: Avice detailed discussions ‘st dediberations it was decided to get the 

comments of the expert Committee on NIRM report, since the Hon'ble Supreme 

Court constituted Expert Committee to study the impact of mining on the other 

protected monuments including Sri Kumaraswamy Temple. 

Ht was also intimated in the committe. fo the Director NIRM to furnish 

report/comunents on the impact of mining in the vicinity without blasting also. 

The meeting ended with vote of thanks to the Chairman and all other 

members of the Conunittee. 

"He F adisenens sat
e 

(0M. vhray BHASKAR)} 

CHIBF SECRETARY 

Goverment of Karmataka. 
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ABSTRACT f 

The Departmect of Mines and Geolagy, Govt. of Keaorrestaiees convened an 
expert committee meéeling to study the impact of mining’ operations on 

Kumaraswamy temple, Hospet, which was declared as a Protected Monument by 
the Government of Karnataka. Subsequently, they requested NIRM to carry out 

study on. ground vibration due to blasting around Kumaraswamy temple. The scope 

of the sludy was to identify the target mines which is fo be reviewed in the context 

of influence on Kumaraswamy temple due to proposed blasting at their site and to 

conduct a vibration study to esiablish a safe distance for Kumaraswamy temple 

based on DOGMS Norms. 

NIRM carried out a vibration study for about two weeks in Augiust — 

September 2678, which was witnessed by the officers.of vatious concerned 

department authorily. The study was carried in two operating mines adjacent te 

Kumaraswamy Temple namely the Subbarayana Halil {ron Ore Mine belongings to 
Karnataka State Mineral Corporation (KSMC) and Nandi tron Ore Mine belongs to 

iSW, which were located on elther side of the temple. In each mine 10 trial blasts 
were catied ovt and ground vibration was measured at different locailons and 

different directions. The tral blasts were representing the nornval blasting practices 

being followed at these two mines. 

Based on the data recorded, a sife specific predictor equations for ground 

vibration and alr overpressure were derived, A peak particle velocily of 2mim/s was 

recommended as safe for the temple based on DGMS standard considering the 

temple as object of historical importance and sensitive structure. If was observed 

that the ground vibration attenuates to less than 2mmi/s beyond a distance of 
330m,Safe maximum charge per delay was computed and submitted to keep the 

vibration level less than 2mrm/s ai the Kumaraswamy temple. Blast-designs were 

also submitted for differant zones frorn the temple. It is concluded that blesting can 

be carried cut safely in the mines beyond a distance of 500m from the 

Kurnaraswamy temple complying to the permissible limit of 2mm/s. At the request 
of Department of Mines and Geology, the vibration due to movement of vehicles 

also measured and it was found that even at a disfance of 18m irom the road the 

vibration levels were below the instrument threshold limit of 0.51 mm/s arid the 
Kumaraswamy temple is located much farther fram the road. [tis deduced that the 

movement of vehicles from the mines do not pese any vibration issue fo the temple. 

Rock Blasting’and Excavation Engineering Department . ti 
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1.0 INTRODUCTION 

The Department of Mines and Geology convened an expert committee 

meeting at Bangalore on 13/04/2018 to study the impact of mining operations on 

Kumaraswamy temple, Hospet. On invitation, Dr. H. 8. Venkaiesh, Head of the 

Department, RBEE, National Institute of Rock Mechanics (NIRM) participated as 

blasting experi. This meeting was attended by officers from Department of 

Archaeology, Museums and Heritage, DGMS, IBM, Depariment of Mines and 

Geology etc. 

Subsequently, the Director, Department of Mines and Geology, Govt. of 

‘Karnataka requested NIRM to cary out study on ground vibration.due to blasting 

around Kumaraswamy temple with the scove as given in section 2.0. NIRM carried 

out flaid investigation from 23/08/2018 to 08/09/2012 and the study was witnéssed 

by ihe officers of various concemed: depatiment authority. The study was carried In 

two operating mines adjacent to Kumaraswamy Temple. The “following is the 

detailed final report submitted to the Director, Department of Mines and Geology, 

Government of Karnataka, Bangalore. 

2.0 SCOPE f OBJECTIVES OF THE STUDY 

|. Te identify the target mines which is te be reviewed In the context of influence 
on Kumaraswamy temple due to proposed blasting at their site, 

{. Te conduct site specife ground vibration and air overpressure monitoring for. 

the blast design being used/proposed at the target mines. 

if, Incase, the target mine(s} is not in operation and that blasting study cannot 

be conducted, then to identify a close/abutting mine to the target mine(s) and 

to conduct site Specific grouns vibration and alr overpressure mionitoring for 

the blast design being ‘used! ‘proposed at the mine. 

IV, We shall propose if required the experimental procedure and blast design at 

the mine in view of target mine and the Kumaraswamy temple in view based 

on our data with regard to allenuation of ground vibration in other iron ore 

mines. In that case the mine management shall arrange the requisite blasts. 
in accordance to our method statement. 

V. Establishment of safe distance for Kumaraswamy temple based on DGMS 

QOS. E 

Vi. Preparation and submission af a final report. 

inanged Mest ba Tb oe . tis hak 
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3.0 EFFECTS OF BLASTING 

3.4 Ground Vibration 

Blasting is one the most economical way of excavation of rock. However it 
results in cettain adverse effects like ground vibration, alr overpressure and flyrock. 

The ground vibratioris are perceived by human being (as low as 0.Smm/s) (ISEE, 

7998) and many a time can cause for apprehension. While assessing the ground 

vibration produced from blasting, the important parameters to. be considered are 

the peak particle velocity and the frequency of ground vibration. 

When an explosive charge:is detonated inside a blasthole it is instantly 

converted into hot gases and the expanding gases exert intense pressure on the 

blasthole walls. A high Intensity shock wave travels through the rock mass which . 

attenuates sharply with distance. Simultaneously the rock around the blasthole up 
45 twice the radius of the original hols gets completely crushed. Expanding gases 

continue to work on the. rock, extending the cracks and moving the rock outward 

and upward. These aetivies consume a major part of the explosive energy. 

However, a small feft over poriten passes beyond the zone of intended wark In the 

form: of elastic ground vitrations. As seismic waves travel through the rock iriass, 
they generate particle motions which ave termed. as ground vibrations. The velocity 
of oscillation of rock particles is called “particle velocity” and its maximum value is 
called “peak particle velocity (PPV)", ll is measured in millimetres per second. 

(mm/s). Damage caused by ground vibration is dependent on peak particle velocity 

and the frequency of the ground motion. 

Different countries adopt different standards of safe limits of vibration. In 
India, for mining blasts, the permissible ground vibration for differant types of 

structures is specified by Directorate General.of Mines Safety (DGMS), Ministry of 

Labour, Government of india. This standard also considers PPV and the frequency 
of ground vibration for deciding the permissible levels (Table 4) (Arion, 1897). 

e» : Rock Blasting and Excavation Engineering Department ‘ , 8 
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~ Table 1 Permissible peak parlicle velocity (mni/s) as per DEMS (Anon, 1997) 

Type of siruciure ‘ Dominant excitation frequency, Hz _| 

<8Hz | 8-25Hz | > 25 He 
A} Bulidings! structures not belonging to the ovmer 

Domestic houses! structures 5 40 45 

(Kuchha, brick anc cemend 

| Industial Buildings RCC and framed ustial Bu dings C and frame 40 20 25 
structures) 

Objects of historical importance and 
‘ a . j 40 

sensitive structures 2 , 
5. Buildings belonging to owner with limited span of Ife 

Domestic houses/ structures ee = a dpidenne: 40 15 25 

(Kuchha brick and cement) , 
wtustal build ‘ c a ~ industrial Sunes Pr & framed 45 96 5 

Structures) 

The following scaled distance empirical equation proposed by US Bureau of 

Mines [Siskind, {80] has been used for prediction of paak particle velocity: 

; 
¥< | ca | _ Equation 

| . 

Wher, ; 

V is peak particle velocity (mm/s), 
Dis distance {mj, - 

Q is fhe maximum charge per delay (kg) 

ye nee 
Ba is scaled distance {m/kg™4) 

Scaled distance is tha ratio of distance from the blasi to the square-roct of 
ihe maximum charge per delay. 

K and b are site constants (K relates to blast geometry and explosives and 6 
telates to rock attenuation characteristics} 

3.2 Air Overpressure 

Apart frorn ground vibration, blasting is accompanied by a loud noise callad 
air blast or air overpressure, Air overpressure, however, is nat simply the sound that 
is heard, it is an atmospheric pressure waye consisting of high frequency sound 
that is audible (20 — 20000Hz) and low frequency sound or concussion thatis sub 
audible (< 20 Hz) and cannot ba heard. Etther or both of the sound waves can cause 
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damage if the sound pressure is high enough. Air overpressure is generally an 
annoyance problem which may not cause darmage bul may result in confrontation 

between the operator and those affected. Air overpressure is measured in decibels 

{dB). The permissible level of air overpressure recommended by the US Bureau of 
Mines (Table 2) is generally adopted (Siskind, 1980). The same is suggested in the 
IS code (IS 14887:2007). 

Table 2 Parmissible levels of air Overpressure (Siskind, 1880 and 1S 14887:2001) 

Type of instrument ‘ eee 

0.1 Hz high pass time 434 
2.0 Hz high pass time I ; 133 
6.0 Hzhighpass time a 4129 

|.  C-slowweighingscale . | ‘ 105 
(events less than 2 sec. Duration 

3.3 Human Response to Ground Vibration 

Human beings are more sensifive fo ground vibration and noise. Peopite 

inside buildings will respond ‘differently than people outside. One of the most 

" inmpeériant factors is the presence of secondary sounds, such as rattling windows. 
and doors. Complaints resulting from blast vibration to a large extent are mainly due 

to startling effect and fear of damage, rather than damage. The human body i is very 

sensitive to low vibration jevels, but unfortunately it is not a reliable damage 
indicator, Blasting nowadays is highly technological and precisely planned. In spite 

of this there are complaints because hunians are very sensitive to vibration and can 

detect levels as low as 0.5mm/s. People tend fo complain about ground vibrations 

even below the accepted damage level because of many reasons. How they notice 

and respond to vibration varies greatly from person fo person. For the same 

intensity different persons may react differently with age, health, state of mind and 

attitude. Blast vibration effects became intolerable to humans at levels appreciably 

lower than levels at which structural damage takes place. The result is that often 

complaints can be received due to human response and not due to situation 

producing damage. 

Bhandari (1997) states that normal activities like walking, doar desta, 
jurnping etc. can produce a good amount of vibration and the peak partiolé velocity 

generated from normal activities are given below in Table 3. 

ea Rock Blasting and Excavation Engineering Department : 40 
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Table 3 Range of narticle velocities from normal activities (Bhandari, 4997) 

; Range of velocities chseived 

Activity _ {mmils) 
Same room 

Walking 0.0t-8.10 

Doar closing 0.02-0.15 
| Jumping 0.12-12.5 | 

40FIELD INVESTIGATIONS 

4.4 Description ef the Kumaraswamy Temple and Reckground of the Study 

The Kumaeraswamy ie/nple (Figure 1) is iocated within the Swamimalal forest 
range of the Krauncha Giri (hill), in the Bellary district of Karnataka. The temple lays 

around 10 krn from the town of Sandur fn the Bellary district, The temple complex 

encompasses separate shrines dedicated to Goddess Parvati and Lord 

Kumartaswamy. The temple also houses a vigrahe of Lord Ganesha, According to 
Legends, the Parvati temple was buifl by the Badami Chalukyas during the 7th to 

&th ceniun AD. This shrine has-a vigraha of Goddess Parvati wha is the main deity 

This temple is a part of the Kumaraswamy ternpie (eriginally had Shanmukha as 

the main deity) which, was ouiit by the Rashvakutas during the 8i1-10th century AD. 
Boih the parvathi temple ag well as the Karthikeya temple stands as Protected 
Monuments of india under ASI. The temple was discovered later in the 75th century 

by the local rulers called the Ghompades, from the dense forests of Swamimale hill 
and is surrounded by a range of hiliocks rich in good iron-are, 

The tempi was declared as a Protected Monument by the Government of 
Karmetaka. While the Karnataka Government entrusted with the task of protecting 
ancient monuments were taking steps te curb the mining activities within a safe 

zone from the temple. To ascertain the feasibility of blasting for mining operations 
around Kumaraswamy ‘Temple, Kamataka Government formed the expert 
committee and the committee decided to avail the services of National Institute of 
Rock Mechanics (NIRM) Bangalore: To study this, two opérating mines 
(Subbarayana Halli Iron Ore Nine belongings to Karnalaka State Mineral 
Corporation (KSMC) and Nandi lron Ore Mine belongs to JSVY are selected which 
are located on either side of the Kumaraswamy temple (Figure 2). In each mine 10 
tial blasts were carried ouf and test blast faces were identified on solid side to 
Kumaraswamy Temple such that there Is qa medium for blast vibrations te trave! 
towards the temple. a , 
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4.2 Detatls of Experimented Mines 

4.2.4 Subbarayana Mali ron Ore Mines 

Subbarayana Halli lron*Ore Mines is belonging to Karnataka State Mineral 

Corporation and is located at the north east side of Kumaraswamy temple. 

Kumaraswamy temple is beyond a distadce of 800 mirom the mine tease houndery. 

Mine is fully mechanized with bench height of 6 to 2 m (Figure 3}. Ore is excavated 

with shovel dumper combination and at few places in the tcp bench the ore being 

hard is excavated by drilling and blasting method. With the permission, technica! 

discussion and presence of the competent authorities 10 trial blasts were carried 

out at the south corner of top benches which are closer to the Kumaraswaniy 

temple, THE tecation of 10 blast and instrument location are given in Figure 4. 

Figure 3 View of Subbarayana Halli lron Ore Mines 
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Figure 4 Location of 1 blast, instrument and Kumaraswanty temple 

4.2.2 Nandi iron.Ore Mines (JSW) 

Nandi Iron ore mine (Figure 5) is a captive mine of JSW and is located at the | 
South east side of Kumaraswamy temple, Kurnaraswamy temple fs beyond 800 m 

from the mine lease boundary. Mine is fully mechanized with bench height of 6 to 9 

m. Ore is excavated with shovel dumper combination and at few places in the top 

bench the ore being hard needs to be excavated by drilling and blasting method. 

Presently ore is extracted from the bottom bench which are beyond 1 km from the 

Kumaraswamy temple. The Reduced Level of top bench is 1037 m. Wh the 

permission, technical discussion and presence of ihe competent authorities 10 trial 

blasts were carried out af the north comer of tap benches which are closer fa the 
temple. The Jocation of 10 blasts are shown in Figure 5:-For all the blasts 

Rock Blasting and Excavation Enginearing Deparimert =. : $ 
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instruments were placed behind the blast oriented along the path towards 

Kumaraswamy temple. * 

Apart from the Kumareswamy temple the structures not belonging to owner 

are located beyond 1.9 Km from the experimented blast locations. Figure 6 shows 

the view of private structure from Nandi Mines. 
= = 8 ae e 
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4.3 Drilling and Blasting at the Mines 

To assess the actual impact of blast, requiar blast design parameters practiced 

at the mine was. used for experiment blast toc, However, to know the ground 

vibration intensity the, maximum charge per delay was varied from single hole to 

two hole per delay. For all the blast free face are oriented on solid side to 

Kumaraswamy temple (Figure 7). At Subbarayana Halli lron Ore Mines the holes of 

175mm diameter were drilled using crawler drilling machines where as in Nandiiron 

ore mines the holes of 102mm were drilled using hydraulic drill machine. The depth 

of holes varied from 4 m 10.5 m-depending on the bench height. The burden is 2.0 

mand spacing are varied from 2.0m to 3.0 m, Al Subbarayana Halli iron Ore Mines 

the holes were charged with Ideal boost (@3mm diameter cartridge slurry explosive 

as primers) and ANFO. To know the actual charged quantity of ANFO in Individual 

holes, mixed ANFO bags were weighed and charged into holes. In watery holes, 
only (deal boost were used. Where as in Nandi mines only cartridge based slurry 

explosive (ideal boost and Ideal colunn of 83 mm dia, 2.78 kg per cartridge) were . 

used to charge the holes. The holes were stemmed with 10 mm down crusher 
material to a height of 2.0 to 6.3 m depending on the depth of the holes. The holes 
were initiated with non-electric initiation system (200 DTH, 25ms and 42ms TLDs). 

The charge per hole varied front $4.12 kg fo 39.78 kg. The maximum charge per 

eo in a round varied between 47.78 kg to 69.50 kg, The total charge in & round 
saried from 19% kg to 1096 kg. The drilling and charging pattern for two of the blasts 

is given In Figure 8. The details cf the ‘blast parameters for the blasts executed 

during the investigation period are given in Table 4. To know the flyrock distance 

blast were recorded using video camera (Figure 9). - 

Void Side 

- . - ae 4 re » 

gees. Kumaraswamy Temple 

Figure 7 Blast orientation with reference to temple 
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Table 4 Details of the test blasts monitored ye 
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“ms, Stemming material: Crusher material and daiheuting* 
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Note: & Mine- Subbarayana Halll ron Ore Mines, N Mine- Nandi iron ore Mine wae 

Common parameter {hitiation system. Non-slectic shookt ube, DTH of 200 ms wih TLO 17 ms, 25 ms and 42. 

At Subbarayane Hailitren Ore fine: Hole diameter, 115mm, Explosives snail Weal Boost (B3em aha 

weighing 2.7 Bka/caireige)} and ANFO “ 

At Mandi fron ‘ore mine: - Hole clameter, 192mm, Excl losives: used: }deal Boost and Ideal column (63mm 

diameter sed weighing 2.7 8ko/eeridge) 

4.4 instrument Used to Monitor Ground Vibration 

WMinimate Plus seismographs Sromy insfaniel (Figure 10), Canada were 
einai 

used for tnonitering ground vibration and alr overpressure levels. These 

instruments are microprocessor-based, portable units and each unit consists of a 

standard exterpal triaxial transducer for monitoring ground vibration in transverse, 

——" 
vertical and‘ longitudinal. Transverse ‘ground vibration agitate particie in a side to, 

+ i ts - . . * 7 ~ JESS ‘es! . 

side motion. Vertical ground vibrations agitate particles in an up and down motion. 
1 eee sae 

_Longitudinal ground vibration agitate particle in forward and back motion 
I ee 

progressing outward from the event site. This instrument also having 2 microphone 

for Measuring alr overpressure. 
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monitoring 

4.5 Ground Vibration Wonitering 

Blast-nduced ground vibrations and air overpressureingise generated 

during the experimental blasis were monijored using five seismographs. ‘Fhe 

monitoring stations for ground vibration and air over pressure. were decided in, 

consultation with the competent authority and based on the reconnaissance survey 

conducted at mine. The, selected monitoring stations were prepared for meunting 

the geophones and microphones. The geophones were coupled to the 

ground/buried in the ground by digging a pit of about 30. cm deep (Figure 11). The 
mounting of sensors was in jine with the guidelines suggested for vibration 

monitoring by the International Seciety of Explosive Enginsering (ISEE) and DGMS. 

The mike was installed on the standard stand supplied along with the seismograph. 

The trigger level of the seismogragh was kept af a very minimum of 0.51 mm/s in - 

order not to miss any blast records even with very low vibration intensity. 
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"Figure 14 Photoataph, ai a ite burring of geophone in ee 

in total 20 blast were ee at 160. recorded locations using five 
seismnographs. The radial distance betweerl instrument and blast locallons are’ 

varied from 95 m to 979 m’and the horizontal distance are $2 m to 972 m. The 
horizontal distances between the blast location and the seistnograph locations were 
measured at the sife using a Global Positioning System {GPS) and, Differentiai 

Global | Positioning Systéms. (DGPS\(Figure 12) and the radial distance are 

ealculated by taking the. differencé of reduce level-of blast location and instrument 

- Jocation into account. . 
& 

For the blast carried out at Nandi iron ore Mines one. seismograph was 

placed near the Kumaraswamy temple and the rest of the four selsmographs were’ - 
placed behind the blast, directed towards the Kumaraswamy temple. For the blast 
carried out at Subbarayana Halli iron Oré Mines one seismograph was placed near 
Kumaraswamy temple, one rear Harishankara temple and remaining three are | 
placed behind the blast directed towards the Kumaraswamy temple (Figure 13}. All 

the blast were witnessed by officers of various competent authority, general public 

and press and the details are’ given in Appendix A with few photographs. Figure 14 

to 17 illustrate ground vibration monitoring near the Kumaraswemiy temple, 
Harishankara temple and within mine directed towards Kumaraswamy temple. The 

” details of the monitored ground vibration and air overpressure for different blasts at 

different locations are given in Table 5, Sample printouts of the monitored ground 
vibration and air overpressure are given in Appentix-B. ~ 
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_Figure 17 Monitoring of ground vibration near water spring location and 

m . Harishankara temple 



Final report aft'Te ascertain the fegsibility of Wasting for mining operations around Kumaraswamy Temple, Haspel, 

Prject No; RB 18 95C Suomitied toy Department of Mines and Geology, Kacrabaka 

Table 5. Details of the ground vibration and air overpressure mon’tored 
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Table S cont. 
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Table 5 cont. 
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Br 
| No. 

Table 5 cont.. 
Blast 
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Instrument 
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SD, 
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Table 5 cont. 
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5.0 ANALYSIS AND DISCUSSION 

§.4 Estimation of Peak Particle Velocity 

The ground vibration data generated from twenty blasis were used for 

regression analysis. In total, 54 sets of readings were used for regression analysis. 

Figure 18 shows a plot of peak particle velocity against square-root scaled distance 

plotied on a log-log graph. Scaled distance is the ratio of distance from the blast te 

the square root of the maximum charge per delay. Based on the field data, 

generated, the following predictor equation was derived with a correlation 

coefficient of 2 0.67 at 95% cuntidence level, . 

Vv ial 428 (Bray Equation2 

on Yo sits pa aiticle yoloclly (mms), 

D = radial distarice from blast to monitoring station (m) and : 

Q = maximum charge per delay (kg). 

Equation 2 or Figure +7 may be used to estimate the peak pariicie velocity 

for known distance and meximum charge per delay 
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Figure 18 Peak parficle velocity Vs scaled distance for blasts carried out at 

Subbarayana Halli ron Ore Mine and Nandi tron Ore mine 
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§.2 Frequency of Ground Motion 

The frequency of the ground vibration was datermined by analysing the 

records of the blasts using the sofware provided with the instruments. The Fast 
Fourier Transforrn (FFT) analysis of vibration data revealed that the dominant 
frequency of vibration waves varied between 4.3 Hz to 19.7 Hz (Figure 19). In most 
of the cases, the dominant frequency were higher than 8 Hz. Taking into account of 
Kumaraswamy temple is a monument structure, the:FFT recorded less than 8 Hz 
i§ considered for fixing the permissible ground vibration limits. 
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Figure 19 Frequency of ‘ground vibration versus distance for the blasts-monitered 

at Subbarayana Halli |ron Ore Mines and Nandi !ron Gre mine 

§.3 Estimation of Air overpressure 

The measured air overpressure levels were platted against cube root scaled 
distance (Figure 20). The cube root scaled distance is the distance divided by the 
cube root of the maximum charge per delay. In total, 49 sels of air overpressure 
data were used for statistical analysis to derive an.empirical equation. The following 
equation was derived for estimating the air overpressure with a correlation 
coefficient of -0.94 

s F® Rock Blasting atid Excavation Engineering Diapartment ° = : ” 26 
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AOP = - 20 log (D/Q™) + 142 Equation-3 

Where, AOP is the air overpressure level in dB, 

f) is the distanze from the blast to monitoring station in m and 

Q is the maximum charge per delay in kg. 

ag 4 ne 2 ieveiline 133 de 

{ ADP = -20 log (CSD)+ 142 
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Cube root scaled distance, mika’? 

Figure 20 Plot showing air overpressure versus cube rool scaled distance at 

Subbarayana.Halll irom Ove Mines and Nandi tron Gre mine 

. In general, the air overpressure-is influenced by a number of factors like 

weather condition, topography of the ares, direction of the wind ete, Unlike ground 

vibration, predictions of air overpressure do not follow a definite trend and it is ~ 

common to have large scatter in the data seis, The sife specific equation derived in 

case of air overpressure Js an indicator rather than a predictive tool. lf can be 

observed that the air overpressure levels have been far below the permissible limit 
of 1330B and the structures were safe with regard to afr overpressure during entire 

field Investigation. 

5.4 Permissible Levels of Ground Vibration and Air overpressure 

For the recorded frequency range (less than 8Hz), the permissible peak 
parficle velocity as per the DGMS circular happens to be 2mm/s for the Objects of 
historical importance and sensifive structures (Kumaraswamy Temple) not 

belonging to the owner and for structures In the village is happen to be 10 mm/s, 
Similarly based on the US Bureau of Mines and IS coda recommendations the 
permissible level of air overpressures 133dB. : 
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§.5 Attenuation of ground vibration and site observations 

In order fo know the atienuation of ground vibration, the recorded peak 
particle velocity and distance were plotied (Figure 27}. From this grach, a elear 
trend of attenuation of ground vibration was observed and i indicates that the 
ground vibration attenuates below 2mmi/s at a distance of 330m from the blast for 
the used maximura charge per delay of 17.7 kg to 69.4 kg. The distances of the 
vibration monitoring stations from the blasting locations varied between 96 m and 
264m. No vibration data was recorded by the seismographs which were placed 
beyond 590 m from the blast for which the triggering levels of the instruments were 
set at sensitive mode of 0.55 minvs. ° 

Blast videos reveled thal no flyrack were-observed beyond a distance of 700 
m from the blast face in any of the bventy experimental trial blasts conducted during 
the field investigation. Figure 22 shows the few trial blast video seresn shot. , 

4a t 
o 

3h Maximium cherge per delay 
a! . used = 17.7 kg to 69.4 kg 

a b J “ t 7 

= g + © 
= : eo 

4 = 
sey. 
Ss : = 
7 4s - Pennissibla;level of 2 mm/s 

eS ad 
= Permnissible fevel of + mmis 
ey 

a ee — a x : 
Ce ee os 3 upl . -Helow the sensor trigger ° a “ $°s S-* tevel of 0.68 mms =| 

in} ve Zn no a 4 Pome e “See a < jak Sake = eee he 

0 wo 209 305 9400 «680e «Boo Seance gan ten 
. Radial distances, m 

Figure 21 Peak particle velocity versus distance for blasts conducted at 
Subbarayana Haili Iron Ore Mines and Nandi Iron Ore mine 

Based on the above full scale scientific experiment it can be concluded that 
blast vibrations have attenuated below 2 mm/s ata distance of 330 m and to below 
1 mms beyond a distance of 500 rm fiom the blast (for the MCD range of 17.7 kg te 
69.4 kg). 
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: “Final report of ‘To secerteee the feasibitty of Besting 3 for mining operators around Kumeraswiny Ternpie, Hospat, 
BS : r Project Nor RB 18 080 Subciited to; Depariment of Mines and Geology, Karnataka 

> : ' The most conservative permissible limit of ground vibrations based on the 

, DGMS standard is 2 mm/s for Kumaraswamy temple. Considering the above if can 

: be established that blasting can be permitted at a distance of 500 m and beyond 
& fram the Kurnaraswamy temple. For this distance of 500 m and a permissible limit 

. of 2 mms the compufed safe maximum charge per Is 28.1 kg and the 

3 recommended safe maximum charge per delay is 18.0 kg. 

- Figure 22 Screen shot photographs of trial blast video conducted during. 
‘ investigation: perfod t 

5.6 Monitoring of ground vibration due to vehicle movement 

There was-a request from cllent to monitor ground vibration due to’ vehicle © 
movement near -Kumaraswamy temple (Reference letter dated. 
DMG/MLS/AS$U2017-2018/8194 and meeting held on 07-01-2019 at Khanija 
Bhavan, Barigalore). NIRM recorded the vibration due to running of heavy vehicle 

pe that includes dumper carrying iron ore foad, empty dumpers, civil buses and other 

light vehicles. Three seismographs were placed at 18 m, 80 mand 120 m (adjacent 
_ to temple) from the read to nionitor the ground vibration due fo vehicles movement. 

“ The seismograph were kept in continges moriiforing mode for a period of one hour, 

the tigger level of seismographs set te the Ganeks of 0.54 men’s and the recorded 
. _ readings are less than 0.51 mm/s at the above three instrument locations. Figure 

22 and 23 illustrate vibration monitoring due to vehicle movement at different 

oat locations. 
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Figure 23 Vibration monitoring near to road 

Figure 24 Vibration monitoring nearerto Kumaraswamy temple 

§.7 Control of Ground Vibration 

The most practical methed of contrailing ground vibration is to restrict the 

maximum charge per delay. This can be achieved by delay blasting which permits 

to divide the total charge into smaller charges. Substituting the permissible vibration 

level of ground vibration of 2mm/s for different distances in Equation-2, the safe 

maximum charge per delay for different distances is estimated and is presented in 

Tahie 6, ; . i 
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“Sr 

. Estimated Safe maximum Bae mmented safe 

Radial charge per delay to keep the Sreal naan ettenge per 
distance,m | _ vibration less than 2mm/s at delay to keep the 

95% confidence level, kg eee ae Bias 
, 2mmi/s, kg- 

300 ° - 40.4 

350 Tae 

400 . 18.0-. No blasting zone 

49a “27.8 , 
A 500-599 2.4. 48.0" 

609-688 40.4 28.0 
700-799 - $5.0. - 49.0 

600-899 71.8 n" 55.9 

900-989 , 80.8 748 

beyordto0G Ti22 29.8 

Finel report on To ascertaiy the femsibilty of blasting for mining operations ansund Kumaraswamnty Temple, Haspet, 
Project No.2 RB 18 050 Subniltied to; Department of Mines and Geology, Kemateka 

Table 6, Estimated safe maximum charge per delays for different distances to keep 

the vibration less than 2mmy/s at 95% confidence Jevel and the recammended 
maximum charge per delay with-distance from the temple 

4s the villages are located beyond @ disfance of 1.9 km, the suggested 

maximum charge per délay (Table’6} snall control the ground vibration within 

pennissihie limit of 10 mmni/s at the Structures of these villages too. 
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Final rapor! on ‘Fe ascertain the feasiility of biasting for mining operalions eround Kisnaretwacy Temple, Mosyct, 
Project No:-RB 18 050 Submitted to) Department of Mines and Geology, Karriziaka 

6. 0 RECOMMENDED BLAST DESIGN PARAMETERS BASED OM BLASTING - 

ZONES 

| Blast design | Blasting zone (distance from the Kumaraswamy temple) 
parameters §00-593 m " -600-699 m Beyond 700m 
Bench height, m 6-7.8 6-8 8-10 

Hole diameter, mm | 118/102 T4102 Lateng2 
Degth of fales, m 65-80 6.5-8.5 | 8.5-10.5 
Burden, m 2.0 7 12.0 2.0 
Spacing, m 20 25 2:6 

Number of holes. Maximum of 100 | Maximum of 100 | Maximum of 160 
Number of rows | Maximum three Maximum three | Maximum three 

Dring pattern Staggered Staggered | Staggered 
Gharge per hole, kg | 18 18-28 28-40 

Maximum charge per | To Testrct as par |-To restrict as per | To restrictas per 
ji delay, kg" Table 6 Tables - Table 6° 
Stemming maternal | Oril - cutting / 1 Drill cutting // Drift cutting / 

crushed 6mm crushed Gmmicrushed 6mm} 
down material down material down material 

Stamming length, m_ |4.0 to 5,0 4.0 to 5.0 4.0 to 5.0 
Initiation syslem Shock tube Shock tube Shock tube 

2 (nonefectric delay | (nonelectric _{ (Monelectric 
‘ detonator) delay detonator | delay detonator)_| 

| Specific charge | 0.6 to 0.8 08 ta 08 6.6 to 0.8 
kg/oum 

7.0 CONCLUSIONS AND RECOMMENDATIONS 

1 Studies were under taken at one of the abutting operating nine of Karnataka 

State Mineral Corporation (Subbarayana Halli |ren Ore Mines} which happens 

to be the adjacent mine of the fanget mine of MSPL (Karthikaya lron Ore Mine) 

which is not in operation as of now and the other mine of JSY (Nandi Iron Ore 
Mine), which is one of the tacget mines as per the scope. 

Biast vibration sfudies ware canied out forthe regular anid routine biasis thai are 

under taken far production of iron ore in thelr benches. In case of JSW mine, the 
mine authorities organised blasting only for the purpose of vibration monitoring 

as per request, , 
. From the analysis of the data it can be observed that, from production blasting 

the frequency of vibration is 4.3. Hz te 19.7 Hz and considering DGMS standard, 
the mosf{ conservative permissibfe limit for “Objects of historical importance and 

sensitive structures" (Kumaraswamy Temple) not belonging to the owner 
happens to be 2mrn/s. 

4. Simifarly based on the [S code (14981:2001) and USEM guidelines (USEM Ri 

8485), the permissible air overpressure level is 1338, ° 
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Fins report on ‘To ascertain the feasibilty of blasting fer wining eperslons eround Kumaras x 
Project No: RB 18 050 ‘ , ‘ . Subenitted te: Bepactm 

wary Temple, Hospat, 

ites 300 Bes ogy, Karnataka 

§. From the study it can be observed that all blasts were conducted beyond 800m 

from ihe Kumaraswamy temple. The vibration from these blasts attenuated to 

below the permissible limit of 2mrmn/s at distance of 330m and beyond from the 

blast. 

6.. Considering this, itis concluded that blasts can be carried aut safely in the mines 

beyond 500m from the Kumaraswamy temple complying to the permissible limit 

of 2rnrn/s, 

7. Site specific predictor equation at 95% confidence level was arrived to estimate 

the safe maximum charge pér delay for different distances. Keeping in view of 

Kumaraswamy temple, 100 m overlap was considered and recommended the 

safe maximum charge per delay to be followed for all fhe future blasts in Table 
6. ; 

8. Blast design for different blasting zone for the future excavation is suggested. 

Blasts with Detonating core is not permitied, _ ‘ : 

9. Ground vibration due to vehicle movements were monitored and the readinus 

are below 0.51 mm/s even ata close monitoring distance of 78m fram the read. 
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National institute of Rock Mechanics 

Expertise in Rock Blasting 

The Rock Blasting & Excavation Engineering repseiniart (RB & EE) of NIRM has an 

experienced team of Se ts and is ecuipped with latest instruments. This dspariment fas 

phs, VOD measuring systems, laser based sutvey systems, fragmentation 
- assessment system, vibration analysis system {Signature hole}, state-ofthe art soRware for 

blast design and dig? ‘tal video camera. The department! has been providing innovative solutions 

to challenging problems in blasting for various mining, hydroelectric and civil engineering 

projects for more than two decades. Apamt from — salu as to conventions desi: 

‘seismonor 

my bey be: para problems, 

prepara ation im en pare pr oni-cottned n reports, method stalement, proof checking etc. 

The department has bean organizing customized training programs and worksheps-to offic 

of various organization. The Rock Blasting & Excavation Engineering department has provided 

technical solutions in more than 160 projects (Sponsored and S&T}, published over 130 

technical papers and extended their services to more than 90 ciignis. 
a 

NIRM Proposed continues monitoring station for open cast blest ' 

és. ° 

NIRM 4 : 

Central aie sania 

Monitoring i 
Station 

Keb? waewirm. 2.in, comaili rheenitin® on al cont 

ae gic. The sepeiret ne is oni ‘out t if 2 
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ANG WRETWGovt. of India 
A Lt 9 ay ¥ Salary 

Ministry of Labour & Employment 
Sy Gen wasn 3 

Directorate General of Mings Safety 
“Sea aa/Batlari Region 

3, Infeniry Read, Cantonment, Satier!-652 104, Karnataig, Tei-fo.08392-240614, Fax §9.88392-240084, eoail: dgmebol! No. BLR/Gent-55/2019/ 57.0 

S00H/Frem 
way Geet Preery / Director of Mines Safety, wean FF, Tear / Ballas Region, Batlart, Sart FT 
The Director of Mines & Geology, 
Department of Mines & Geology, 
Govt, of Kernataka, Khanfj Bhavan, 
Race Course Road, Bengalury-1, 

fws/Sub: Proceedings of the Sta 
©2.03,2019- Final report 

mailcom 
Balfarl, Dated thete//2019 

te Level Empowered Com mittee meeting held on Submitted by NIRM related to study on the impact of mining on the historicatly Protected Sri Kumaraswamy Temple-regarding, 
WIT / Dear Sir, 

your letter vide No, DMG/MLS/AST/2018-19/9426, Gated 13.03.2019 on the scings of the State Level Empowered Committee held an nal report submitted by NIRM re! dy on the impact of Mining on the 
historically probe: 

However, no blasting shail 
Historically protected Srt Kuma 
PPY to be below 2rrim/sec as 
shall be maintained with In bo 

be conducted within a horizontal distance of 590m. from the rawemy Temple and all the blasts shall be monitoréd to énsure the per DGMS Technical Groular No. 7 of 1997, A record of every blast und paged register, 
e 

No additional comments are Marie tn this regard. ; * : 
° Wa a S/ Yours faithfully, ; 

Sdi- 
Is * 

rity par / Manish Murkute) 
Ly 

TT Gar Fre ers / Director of Mines Safety, 
na 

aoa? aa, grant / Ballard Région, Baltari, 
fi No.BLR/Genl-55/2019/ 4 Ballar!, Dated theé/9/2019 e Copy for information to the Dy. Director General of Mines Safety, Sotithem née, Bengaiuru, 

; 
er) oe 

WT Brat mal epi Safety, 
L 

ToT 4a, Tat / Ballari Region, Ballart, : \. | 

I, 
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FING. T-19042/1/2020-4 
Govemutent of India 

Archaeological Survey ef india 

ee se 

“Dhatchar Bhawan” 
24, Tilak Marg, New Delhi 

Dated: 22.01.2020 

27 JAN 209 © ~~ 
Ju suppression of the office order No, 25-O1-G15-M dated 22.12.2014 regarding to constitute an Expert Commitice as per the direction of Supreme Court of India to examine the issue and to assess the impact of niining activity going around the Parvathi and Karthikeya Temple. Sandu (near Hospete), Bellazi. district, the revised Expert Committee ‘group is formed which Is as under: 

1, Director General of Mines Safety ( DGMS} 
2. Regional Director (South) 
3. Ditector. National lnstinse of Rack Mechanics (NHRM} 4. Director, Department of Archacology, Government of Karnataka 
5. Shri. Keshava, SA, (retired) ASI. 
6. Dy, $A (liapi Mini Cirele), AS] 

The above Expert Committee will examine the inpact of mining on, the monuments declared as protected under the 1958 Act in accordance with Envirokment (Protection) Rudes 1986. A vopy of the sanve is enclosed herewith for ready reference, 

This issues with. the approval of Director General, ASI. 

Ae 
(Arvin Manjul} 

Director (Monuntent-I} 





Ta aa L Tae 



A report on the Structural Assessment Study 

undertaken in connection with Mining activities around 

Parvati and Karthikeya Temple, Sandur, Dist. Ballari, 

Karnataka 

By, 

Ramesh S$ Mulimani 

Superintending Archaeologist, 

Regional Director (South), 

Archaeological Survey of india. 
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Structural Assessment Sardy was carried outadjacent to the back walls (west side} of the 
temples of Parvathi and Karthikeya~ a centrally protected monument under the jurisdiction of 
Archaeological Survey of India, Hampi Mini Circle. The team comprises of Dr. RameshS. 

ee Superintending Archagologist, office of the Regional Director (South), 

rchaeological Survey of India, Shri, M,Kalimuthu, Depdty Superintenditig Archaeologist, In- 
charge Hampi Mini Circle, Dr. HLR.Desai, Asst. Superintending Archaeologist (Hampi Site 
Museum) and Dr, Ravikumara J, Asst, Archaeotogist, Hampi Mini Circle Atchacological 
Survey of India, Kamnalapura executed the work from 30.01.2020 to 02.02.2020, Thewark was 
inspected oh 06.02.2020 by Dr. G. Maheshwari, Regional Director(South), Archaeological 

Survey of India, Bangalore. 

‘The main ainr of the study is to get fo know the stabilityand state of preservation of the stone 
simuetures a§ well as the nafure of foundation as the mining-operation is proposed in the vieinity 
of the monuiment by goverment of Karnataka. 

Notification 

As per the Gazette Notification No. BAanuary 04,1954, Part-I-Section-1, Extraordinary 

Gazette of India, Pape No.-25, these two temple complex até brought ender the protection of thie 
Central Government as the Monument of National Importance under Section 3(1), of Ancient 
Monument Preservation Act 1904 (VI of 1904). As per official record the area extant is 2.30 
acres along with the tank in the north eastern comer and the boundary stones are fixed on all 

four sides. 

Geo-Morphological features 

The Sandur bills occupying the aative-siate of that name in the center of the district are 

the most noticeable physical feature of this district. ‘Fhe range touches the river Thungabhadra 
at Mullapuram and rans south cast upwards for about 48 kin and joins the Kudligi-Rayadunga 
aroup of hills (Shodhganga.inflibnet.ac.in). The distinctive feature of these hills is its elliptical 
shepe with a diametric narrow pass falls under the Sandur Schist belt-the pre-Cambrians of 
Karnataka, rich in iron.and manganese ores. The soi! and lake here are red marshy that owes to 
presence of rich ferrous deposits, The district consists mainly of Archean complex of crystalline 
schist, epidiorites, granite gneisses and later granites, The crystalline schist and epidiorites of 
the Dharwar system are reckoned as the oldest rocks which, due to lateral pressure were 
crumpled into folds with a general north-west-south-cast strike. The Dharwar series of rocks 
oceur In the form of four prominent hands of which Sandur synolines and the copper mountain 
(Suggamadevibetta) range are the-one (Abhishankar, 1972: 9-19_Dist. Gazetteer). 
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Figure 1: Lecation Map of District Ballari 
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Figure 2; Toposheet of Sandur Area 
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Figure 3: Contour Pina of Parvathi und Karthikeya Temple, Sandur and its Surroundings. 

Approach to the Temple: 

The Distriet Head quarter, Ballaci is well connected by bus through State Highway and 

National Highway, where buses are available from all major cities. From Dallari toSandutis 60 

and 35 km from Hosepetto Sandor. The nearest railway station is Toramagal which is 30 km 

from Sandur, where daily vails services are available from Hubti and. Guatakal junctions to 
Toranagal. Daily flights are-also. available between Jindal Vijayanagar Airport (20 Kms from 

Sandur} to Bengalurn and Hyderabad under UDAAN Scheme. Flights ate also available to 

Hubballi Airport which is 180 Kins away from Sandor. 

The Parvathi and Karthikeyatemple is iocated 12 km, south west from Sendur and is 

approachable by read. 
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General view of Parvathi & Karthikeya temple, Sandur 

Google imagery of Parvatid and Karthikeya Temple, Sandur



History of the Temple 

The Parvathi and Karthikeya temples art located within the Swamimalai forest range of 

the Karaunehagiri. 

The Parvati Temple was built in early Chalukyan style belweon circa 650 and 750 CE., 
in pale brown sandstone. ft is believed that the temple that now houses the shtine to Goddess 
Parvati waa the original Subramanya termple. ‘The tenyple, facing east, on plah. it's consists of a 
garbhagrita, sn ardha-mandapaané a mukha-mazdapahaving niches on outer -walls-Tall pillars 
carty the simple ceiling. The tetnplt consists of a charurstalasuperstoucturs which was Jaler 
renovated {6 appear as a stepped sithara. The large sized mahanasikahas a frontal projection 
equal to the width of the garbiagriha. A large decorued door-frame having niultiple sakhas, 
On either side of the main entrance flanked by dwarapalaswhile the onter wall niches adomed 
with Siva, Karthikeya and Vishnu etc. 

Tothe north of the Parvati shrine-is the stone built Karthikeya shrine built by Rastrakutas 
datable to late eleventh century C.E. the presiding deity isShanmukha (Karthikeya), On planit 
consists of a garéhagrila, an anatardia, and mukhamandapaand two-pillared porch in Front, 
The superstructure over the garbhagrihais a dwarf sikharaofeighteenth century and devoid of 

A small Shiva temple is located on the north-east comer of the temple contplex at a 
lower level of the Karthikeya temple along with few loose sculptures stylistically datable 
between sixth and twelfth centuries CE. 

The entire complex is caclosed by a prakarawith-an entrance gopura from the east. This 

east is situated a tank (pushkarant) locally known as Agastiyarhirthqund a few other minor 
structures, 

‘The temple was later on patronized in the 18" century CE by the loeal rulers - the 

Epigraphical records 

Around [0 inscriptions noticed in the temple complex. Parvathi temple has revealed 4 

caused to make this temple) of the 8” century Characters while another ote which is obliterated 
mentions only ‘Sri .". Another inscription in the same temple of Sake 967 eorresponds to 1045 
CB records the installation of (an image of a peacock by the goldsmith {akkasale) 
Chandachari, son of Hamplachari of Oruyay!, while amother one of Sanskrit and Nageri script 
and language of 8-9" century CE. 

The inscriptions at the Karthikeya temple on the left entrance datable to Saka 996 
corresponds to 1074 CE records the construction of the temple for God Swomideva, the 
tapovanadhipaGahadaresa donates the land to stone cutters and black smiths. 
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The second one belongs to HoysaleViraBallala 0 (1127 CE) and recovds the renewal of 

the grant of the village called Keriya-palli 10 the Karthikeya temple for its daily offering to the 

GodShanmuga and placed it in the charge of VishnukaraBrachmacharm which was formerly 
granted by Krishna raja of the Rashtrakuta family, while another inscription in the same temple 

on the right side mentions that one KachiysDesika son of ChakanacheriHampial has provided 

Steps to the temple on its north and it belongs to 17” century characters. 

The inacription on the bell dated Saka 1752 corresponds to 1830 CE mentions that 
Singappa grandson of Barlabasappa of Guhesvaranadurga donated this jagate (Gadiyara) of 

weight of 56 seers. In the year of Saka 1776, Pramadhicha, Asvija, Sut (1854 CE), Salrappa 

and Kumarappa son of Sannabasappa donated the chain to clock which is weighted total 31 

seers, 

Structural Assessment 
‘Trail trenches were probed just adjacent to the plinth portions of Karthikeya and 

Parvathi temples to know the type of foundations were originally made admeasuring 3 x 3m and 

4x4 m respectively. 

Buck side view (west wall partion) of Kartikeya Temple 
4 A 

Close up view of proposed area for trial trench. 
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~ Removal of granite stoue slabs — apron - During 
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Uneven sized boulders in all three sections — facing north, south and east 

Reused brick pelea ele below the kandootu uneven sized Boulders 
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Granite stone foundation — section factne west 

Granite stone foundation — section facing north showing Hie brick 
structure all along the foundation 

Granite stone foundation — section facing north showing the brick 
struchire all along the foundation — Closer view 
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Bird eve view of the plan showing the entire stratigraphy of the trench 

Section & plan facing south and the closer view of the brick stracture pattern 
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Section facing west showing the random rubble strata below the last layer 

of the granite stone foundation 

Seetion facing east showing the brick structure below the random boulder 

Page | 13 



Section drawing showing the Karthikeya Temple 

[calidad 

Kariiheya Temple Teel PcSeetlon Drawing tSandar 
Enst Fackag Section 

+ 
| 

North Faring Section 
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Parvathi shrine 

Back wall of the Parvathi shrine— Before probing 
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Section & Plan drawings of Parvathi Temple 

Paravathi Temple Trial pit Section Drawing at Sandur 

West Pacing Section 
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Numbering of stone slabs ~ pathway, - before removal 
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Removal of stone slabs — During — view from west. 
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Removal of stone slabs & soil — During — view from west 

Removal of stone slabs & soil~—Doring— view from east 

fo2— 
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Removal of stone slabs &soil — After + view from south 
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Brick masonry wall all along the foundation wall — view from east 

s the foundation wall 
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Section facing west showing the brick masonry wall all afong the foundation wall 

es 
Avial-view of the trial trenchesBrick structure adjacent to the foundation 
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Section & Plan drawings of Parvathi Temple 

Paravathi Temple Trial pit Section Drawing at Sandur 
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N Paravathi Temple Trial Pit Section Drawing at Sandur 
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Parayathi Temple Trial Pit Section Drawing at Sandur 

ie 

rohuxplagieal Survey of indli Riba pebotio 
Nauipt Nat Clete anlapue : Tartan 

The Brick Structure Plan Showing the Drawing of Paravathi Temple Triat 
Pit at Sandur 

Archarolugical Sactey of lois, 
Hampt Alin Cieefe,Knmatagie Neosat erstl cr 

Stratigraphy details of the trial trench: (Parvathi shrine): 

As mentioned above, a trail trench measuring 4 x 4 mtwas probed just adjacent to the 
west wallof the Parvathi shrine in north south orientation. 

The top most layer is the granite:stone slab pavement - apron with sand cushion (0.6 mtr) 
executed by the Archaeological Survey of India. 

The second layer is. consists of loose soil and thickness is approximately 0.40 mtrs. 

The third layer is consists of the brick structure made of irregular shaped bricks ~ reused 
bricks. The brick structure is all along the foundation wall of the temple foundation, 
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To reiterate the brick structure is a plinth protection wall:done probably in ancient times 

all around the temple after the construction of the main- temple to-protect the structure 

from water percolation as these twin temples are Jocated in the slops of the: hillocks. all 

around. 

Human intervention causes further deterioration of the temples 

1. Parvathi temple is made of sand stone in dry masonry, icon dowels were used to 
conect the architectural stone blocks. In several places the rusted iron dowels 

splitting the sand’ stone architechiral members, As the sand:stone is weak in nature 

susceptible for flaking due to rigorous extreme weather and human imteryention. 

2. Heavy vehicular traffic on the northern side of the temple complex accelerates the 
vibration, and the stone members of the temple particularly Karthikeya. temple is 
dislodped-and out of plumb, 

3. The dust formation created due to constant vehicular movements very close proximity 
of the temple complex discoloring the monument as well as causes chemical 
reactionan sand’stone structure. 

4, Intensive air pollution in this ‘area badly affecting. the flora and fauna and 
theambiance of the.temple-complex. 

Google map view showing the roads leading to the nearby mines situated 
very:close to. the monument 
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Section facing west showing the brick masonry wall all along the foundation wall 
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Air pollution on flora as well as'on monuments — hillock on east side 

Hillock on northern. side 
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Hillock on-southwest. 

Hillock on.southeast _ 
ne 

Hillock: on southeast 
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Parayathi Temple Triat Pit Section Drawing-at Sandur 

ele 

Ardvapblogheal Surrey of tndii, Kiri io 
Hawipt Riel Circle Kanda : Tramate 

The Brick Structure Plan-Showing the Drawing of Faravathi Temple Trial 
Pit at Sandur 

North South 

Archanglogical Survey uf tufia, i 
Hampi stint Creke.Kemalapir Now bet ore or 

Stratigraphy details of the trial trerich (Parvathi shrine): 

As mentioned above, a trail tench measuring 4 x 4 mtwas probed just adjacent to the 
west wall of the Parvathi shrine in north south orientation. 

The top mast layer is the granite stone slab pavement - apron with sand cushion (0.6 mtr) 

executed by the Archaeological Survey of India, 

The second layer is consists of loose soil and thickness is approximately 0.40 mtrs. 

The third layer is consists of the brick structure made of irregular shaped bricks ~ reused 
bricks. The brick structure is afl along the foundation wall of the temple foundation, 
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Cracks develaped.due to various reasons — Parvathi temple 
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Tron.dowels used for extra:protection for stone blocks 
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Back wall of the Karthikeya temple 
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Closex view of the dislodged architectural ‘embers. — Karthike
ya temple 
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Heavy mobility of heavy vehicles of mining purpose- near the monument 
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By, 

{ Ramesh § Mulimani 
Superintending Arctiaeologist, 

{ _ Regional Director (South), 
Archaeological Survey of India. 
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MERE Sip 

PROCEEDINGS OF THE EXPERT COMMITTEE MEETING CONVENED 
THROUGH WEBEX BY THE REGIONAL DIRECTOR (SOUTHERN REGION), 
ASI, BANGALORE,, ON 267% MAY 2020 TO SUBMIT THE FINAL 
RECOMMENDATIONS ON THE FEASIBILITY OF BLASTING AND MINING 
OPERATIONS AROUND THE PARVATHI AND KARTHIKEYA TEMPLE, 
SANDUR, DIST. BALLARI, KARNATAKA 

The following members were present In the Meeting: 

Dr. ie meaeh . ns Director a Soth) & Chairperson. Se 
Dr. HS Venkatesh | Director & Head of Blasting Department, Natlonal | 

| Institute of Rock Mechanics (NIRM), Bengaluru 
Sh..T M Keshava __| Retd. Superintending Archaeologist, AST, Bengaluru 3 

‘4 | Sh. M Kalimuthu Deputy Superintending Archaeologist, ASI, Hampl 
Mint-Circle, Kemalapur 

The following members were not present: 

1 Sh. aent Director of Mines Safety, Ballat Region 
Sawarkar 

2 } Dr. R Gopal Director of Archaeology, Museums & Heritage, 
Bengaluru eutl 

The Chairperson while welcoming the members once again briefed about the agenda 
of the meeting and the decision taken in the last meeting held on 12.03.2020 
wherein the committee recommended permission of blasting operation on all the 

‘ sides around Parvathi & Karthikeya Temple, Sandur, beyond 500-600 m.. except 
between-North and North-western regions whereln no decision could not be arrived 

» at due to diverse opinions. The same decision of the committee was communicated 
tothe Director General, ASI, New Delhl. 

The Chairperson, while briefing about necessity of this meeting, highlighted about 
the earller meeting convened on 06.05.2020, by the Chief Secretary, Govt. of. 
Karnataka, whereln ASI was requested to take a decision In. respect of the mining 
operations between North .& Northwestern regions. The second meeting in this 
regard convened by the Secretary (Commerce & Industry), Govt. of Karnataka, on 
19.05.2020, wherein ASI was requested to hasten the decislon, was also highlighted 
upon. During the above said meeting the Director, Mines and Geology Informed the 
Secretary (Commerce & Industry) that MML mines are already functioning in that ’ 
area (north-north-west) hence ASI has to take ia decision. 



Panewre -R3 

; RECOMMENDATIONS: 

Accordingly, the commiftee after a thorough examination and deliberation decided ta 

recommend the followitlg decision of the members te the Director General, ASI, New 

Delhi: p 

4. From the protected limits of Parvathi & Karthikeya Temple, Sandur, mining 

with lasting can be permitted as follows; 

1 Sh Direction Recommendation* 

No. 
1 | North-Northeast-East- Can be permitted beyond 600m. 

Southeast, 
2 | Southeast-South-Southwest- | Can be permitted beyond 500m. 

: West-Northwest 
aa 3 | Northwest-North Can be permitted beyond 500 m. from 
7% : the protected boundary of Parvathi & 

Karthikeya Temple and radius of 300 
m. from Harishankar Temple (small 

a medieval period temple situated 
1.49km from the Parvathi & 
Karthikeya temple) 

[* « Google imagery representation enclosed] 

2. To ensure safety of the centrally protected monument, it is recammended 
that blast vibration monitoring be conducted at Parvath! and Karthikeya 
Temple complex and also: regional micro-selsmic monitoring .of the mining . 
blasts within about 30 sq.km. with the Parvathl and Karthikeya Temple as the 
center, . 

The Chairperson thanked the members for their participation. 

Reglonal Director (South) 
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DMG-17O20/1/2018~ OMG MLS-DMG anricate Rat 

PEORADIG-TLE 4, | 

e ms , 

FNo. T-1904271/2020-M 
A : Government OF India. 
“Archaeological Survey of India 

"Dharahar Bhawan" 
24 Tilak Marg, New Delhi 

Dated 28:42.2020- 
The Beeretars 
Cavermmentol Naruatak 
Canuneree and Indusiries 
(MSMELand Mines) 
Bengaluru 

Subject:- Mining activity inthe vicinity of Parvathi-and Karthikeya Temples, Sandur, Disiriet Bellari (Karnataka) Teg, 

Sir, : 
With reference to your letter No. ExCl'68 MMM 2019 dated 12.12.2019 on the “ subject cited above. | am directed to convey the.approval of Hon'ble Minister on the “report “—--~ of Expert Committee on mining activities beyond 600 meter at all four'sides of Parvathi and Karthikeya Temple subject io following conditions; aes 

—— | TATL the orders of the Hon'ble: High Court of Karnataka and Hon'ble Supreme Court shall be: strictly adhered to, 
~. Alf the clearances fromall relevant agencies may be obtained. 3, Vibration and dust settlement on the centrally protected monuments may be continyously monitored by appropriate agency at no cost of ASI. However, no device shall be permatiently fixed onthe walls of the monument, The data.may be shared with ASI on monthly basis, 4. Regional Director (South) shall personally nionitor vibration level 5. lf any Archaeological Remains noticed during mining activities shall be Teparted to the State Goverment and Archaeological Survey of India, : , 6. Superintending Archacologist, Hampi shall ensure that Archaeological Remains, if any. found during the mining activities are docuniented properly, 

This issue with the approval of the Competent Authority, 

Yours faithifulty 

, ge 
okay )? . 

Director (Mcmumunts) 
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! 
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No.5/53/2022-23/RD(S) —“s 1 & Dated: 3.2,.2023 

Office Order 

In connection with WP. No 25173/2022, Parvathi and Karthikeya Temple, Sanaur, before 

the Hon'ble High Court of Karnataka, Bangalore, Shri 1.V.M Sarma, Surveyor Officer of this office 

and Shri MG Murali Mohan, Surveyor Gr. I, O/o the Superintending Archaeologist, Bangalore Cicle 

are hereby deputed to Hampi Circle to take up the survey work within radius of 600 metres around 

the Centrally Protected Monument of Parvathi and Karthikeya Temple, Sandur, Dist. Ballary, 

immediately to.ascertain the encroachments and mining activities, if any, within the said area and 

to submit the report accordingly supported with necessary site maps and drawings. 

a 
“¢ Nady eaes— 

Regional seater (South) a bes Fi 

To 

(1) Shri L.V.M Sarma, Surveyor Officer, O/o the Regional Director (South), ASI, Bengaluru 
(2) Shri MG Murali Mohan, Surveyor Gr. I, ASI, Bangalore Circle — through the SA, ASI 

Bangalore Circle, Bengaluru, with a request to depute Shri MG Murali Mohan to Hampi 

Circle immediately 

Capy to 

The SA, ASI, Hampi Circle for information and immediate necessary action. 

Tsien Sele SECC, HATH - yEroto 

KSIMC Building, Industrial Estate, Rajajinagar, Bangalore - 560010 | IS eine cif Ce 
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BEFORE THE NATIONAL 
GREEN TRIBUNAL 
SOUTHERN ZONE AT 

CHENNAI 
O.A No. 270 of 2024 

Tribunal On Its Own Motion 

Suo Moto 

.... Applicants 

-Vs- 

Central Pollution Control 

Board & 4 Ors 

sen Respondents 

COUNTER AFFIDAVIT 

ALONG WITH ANNEXURES 

R. RAJESH VIVEKANANTHAN 

DEPUTY SOLICITOR GENERAL 

OF INDIA 

ADVOCATE.NO. 1304/1998 

MADRAS HIGH COURT (PB), 

CHENNAI — 600 001. 

CONTACT NO. 98402 60631. 

COUNSEL FOR 57 

RESPONDENT


